
































17



18



19



20



21



Form C
Government of India

Food Safety and Standards Authority of India
License under FSS Act, 2006

अनुज्ञिप्त संख्या / License Number: 10016043001434

1. Name & Registered Office address of 
Licensee / अनुज्ञिप्तधारी के पंजीकृत कायार्लय का नाम 
और पता:

ProTAC Foods International Private limited
No 115, Allasandra , Behind RTO Checkpost, 
NH4 , Mulbagal Taluk, Kolar District, Kolar, 
Karnataka-563131

2. Address of Authorized Premises / प्रािधकृत 
पिरसरो का पता:

No 115, Allasandra , Behind RTO Checkpost, 
NH4 , Mulbagal Taluk, Kolar District, Kolar, 
Karnataka-563131

3. Kind of Business / कारोबार का प्रकार: Manufacturer - Meat processing units
Manufacturer - Slaughtering units

4. Dairy Business Details / डेयरी कारोबार िववरण हेतु : No

5. Category of License / अनुज्ञिप्त का वगर्: Central License

This license is granted under and is subject to the provisions of FSS Act, 2006 all of which must be complied with by the 
licensee. / यह अनुज्ञिप्त खाद्य संरक्षा और मानक अिधिनयम, 2006 के अधीन अनुदत्त की गई और वह अिधिनयम के उपबंधो के अध्यादीन है िजनका अनुज्ञिप्तधारी 
द्वारा अवश्य पालन िकया जाना चािहए.

Place / स्थान: FSSAI Chennai
Issued On / िदनांक: 27-09-2022 (Renewal License)
Valid Upto: / वैधता: 26-01-2028 (For details, refer Annexure)

Designated Officer

Annexures:
Product Annexure1. 
Validity Annexure2. 
Non-Form C Annexure3. 
Conditions Of License4. 

Note:

Application for renewal of License can be filed as early as 180 days prior to expiry date of License. 1. 
You can file application for renewal or modification of License by login into FSSAI's Food Safety 
Compliance System(https://foscos.fssai.gov.in) with your user id and password or call us at 1800112100 
for any clarification.

This License is only to commence or carry on food businesses and not for any other purpose.2. 

This is computer generated license and doesn't require any signature or stamp by authority.3. 
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Product Annexure

Form C
Government of India

Food Safety and Standards Authority of India
License under FSS Act, 2006

अनुज्ञिप्त संख्या / License Number: 10016043001434

Kind Of Business:  Manufacturer - Slaughtering units

Product Type Animal Description Production Capacity/Day

Poultry Birds Chicken 30000

Kind Of Business:  Manufacturer - Meat processing units
Production Capacity(Kg / day): 41000

Sl.No. Food Category Sub-Food Category Product Kind of Business

1 08 - Meat and meat 
products, including 
poultry and game

08.1 - Fresh / frozen / 
chilled / ground meat 

and poultry

Fresh or Chilled or 
Frozen Poultry Meat 

[08.1]

Manufacturer - Meat 
processing units
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Validation And Renewal Annexure

Form C
Government of India

Food Safety and Standards Authority of India
License under FSS Act, 2006

अनुज्ञिप्त संख्या / License Number: 10016043001434

Validity From Validity Upto Issued On Fee Paid Type Issuing 
Authority

27-01-2016 26-01-2021 27-01-2016 37500 INR New Central 
Licensing 
Authority

27-01-2021 26-01-2022 08-12-2020 7500 INR Renewal Central 
Licensing 
Authority

27-01-2022 26-01-2023 18-11-2021 7500 INR Renewal Central 
Licensing 
Authority

27-01-2022 26-01-2023 30-06-2022 1000 INR Modification Central 
Licensing 
Authority

27-01-2023 26-01-2028 27-09-2022 44250 INR Renewal Central 
Licensing 
Authority

Suspension History

S.No History Date

N/A

Current Status of License: License Issued

Note:

Application for renewal of License can be filed as early as 180 days prior to expiry date of License. 1. 
You can file application for renewal or modification of License by login into FSSAI's Food Safety 
Compliance System(https://foscos.fssai.gov.in) with your user id and password or call us at 1800112100 
for any clarification.

The Application for renewal of license shall be submitted 30 days prior to the expiry date mentioned 2. 
above after which Rs. 100 per day will be charged up to the date of expiry.

Modification* (if any) denotes the change in the Authority. Issuing Authority mentioned along with 3. 
Modification* is the Jurisdictional Authority with effect from the date of issuance of modified 
license.
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Non-Form C Annexure

Government of India
Food Safety and Standards Authority of India

License under FSS Act, 2006

अनुज्ञिप्त संख्या / License Number: 10016043001434
Person in charge of operations

Name: Dr HARSHA Y S Qualification: BVSc and MVSc
Contact No: N/A Mobile No: 7795596025
Email-ID: ysharshareddy@gmail.com
Address : No 115, Allasandra , Behind RTO Checkpost, NH4 , Mulbagal Taluk, Kolar District
State: Karnataka District: Kolar
Pin Code: 563131 Photo Id Card: Aadhar Card
Photo Id No: 583773925464 Photo Id Expiry Date: N/A
FoSTaC No: SPOCOVID3071860652

Person responsible for complying with conditions of license(The person must be same as mentioned 
in Form IX, as per FSS Regulations, 2011)

Name: Dr HARSHA Y S Qualification: BVSc and MVSc
Contact No: N/A Mobile No: 7795596025
Email-ID: ysharshareddy@gmail.com
Address : No 115, Allasandra , Behind RTO Checkpost, NH4 , Mulbagal Taluk, Kolar District
State: Karnataka District: Kolar
Pin Code: 563131 Photo Id Card: Aadhar Card
Photo Id No: 583773925464 Photo Id Expiry Date: N/A

Place / स्थान: FSSAI Chennai
Issued On / िदनांक: 27-09-2022 (Renewal License)

Designated Officer

Note: Any change in above details shall be immediately communicated to authorities. You can apply 
for modification of license for updation of details without any cost through Food Safety Compliance 
System (https://foscos.fssai.gov.in)
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Condition of License

All Food Business operators shall ensure that the following conditions are complied with at all times during 
the course of its Food Business.

Food Business Operators Shall:

Display a true copy of the license granted in Form C shall at all time at a prominent place in the premises.1. 

Give necessary access to licensing authorities or their authorized personnel to the premises.2. 

Inform authorities about any change or modifications in activities.3. 

Employ at least one technical person to supervise the production process. The person supervising the 4. 
production process shall possess at least a degree in science with Chemistry/ Bio- chemistry/ Food and 
nutrition/ Microbiology or a degree or diploma in Food Technology/ Dairy Technology/ Dairy 
Microbiology/ Dairy chemistry/ Dairy engineering/ Oil technology/ Veterinary science / Hotel 
management & Catering technology or any degree or diploma in any other discipline related to the 
specific requirement of the business from a recognized university or institute or equivalent.

Furnish periodic annual return 1st April to 31 st March, with in 31 st May of each year. For collection/ 5. 
handling/manufacturing of milk and milk product half yearly return also to be furnished as specified.

Ensure that no product other than the product indicated in the license / registration is produced in the 6. 
unit.

Maintain factory's sanitary and hygienic standards and workers hygiene as specified in the schedule-4 7. 
according to the category of food business.

Maintain daily records of production, raw materials utilization and sales separately.8. 

Ensure that the source and standards of raw material used are of optimum quality.9. 

Food business operator shall not manufacture , store or expose for sale or permit the sale of any article of 10. 
food in any premises not effectively separated to the satisfaction of the licensing authority from any privy, 
urine, sullage ,drain or place of storage of foul and waste matter

Ensure clean-in-place system (whatever necessary) for regular cleaning of machine & equipment.11. 

Ensure testing of relevant chemical and/or microbiological contaminants in food products in accordance 12. 
with these regulation as frequency as required on the basis of historical data and risk assessment to 
ensure production and delivery of safe food through own or NABLaccredited/ FSSAI recognized labs 
atleast once in six month.

Ensure that as much as possible the required temperature shall be maintained throughout the supply 13. 
chain from the place of procurement or sourcing till it reaches the end consumer including chilling, 
transportation, storage etc.

The Manufacturer/ Importer/ Distributer shall buy and sell food products only from, or to , licensed /14. 
registered vendors and maintain record thereof.
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Other Condition

Proprietors of hotels, restaurants and other food stalls who sell or expose for sale savouries, sweets or 1. 
other article of food shall put up a notice board containing separates lists of the articles which have been 
cooked in ghee, edible oil, vanaspati and other fats for the information of the intending purchasers.

Food business operator selling cooked or prepared food shall display a notice board containing the nature 2. 
of articles being exposed for sale.

Every manufacture (including ghani operator) or wholesale dealer in butter ,ghee ,vanaspti ,edible oils, 3. 
solvent extracted oil, de oiled meal, edible flour and any other fats shall minimum a register showing the 
quantity of manufactured, received or sold, nature of oil seed used and quantity of de oiled meal and edible 
flour used etc. as applicable and the destination of each consignment of the substances sent out from his 
factory or place of business, and shall present such register for inspection whenever required to do so by 
the licensing authority.

No producer or manufacturer or vegetable oil ,edible oil and their products shall be edible for license under 4. 
this act ,unless he has own laboratory facility for analytical testing of samples

Every sale and movement of stocks of solvents- extracted oil ,'semi refined' or 'raw grade I' , edible 5. 
groundnut flour or edible coconut flour ,or both by the producer shall be a sale or movement of stocks 
directly to a registered user and not to any other person ,and no such sale or movement shall be effected 
through any third party.

Every quantity of solvent-extracted oil ,edible groundnut flour or edible coconut flour ,or both purchased by 6. 
a registered user shall be used by him in his own factory entirely for the purpose intended and shall not be 
re-sold or otherwise transferred to any other person :
Provided that nothing in this sub-clause shall apply to the sale or movement of the following:-

Karanjia oil1. 
Kusum oil2. 
Mahua oil3. 
Neem oil4. 
Tamarind seed oil5. 
Edible groundnut flour bearing the I.S.I certification mark6. 
Edible coconut flour bearing the I.S.I certificate mark7. 

No food business operator shall sell or distribute or offer for sale or dispatch or deliver to any person for 7. 
purpose of sale any edible oil which is not packed, marked and labeled in the manner specified in the 
regulations unless specifically exempted from this condition vide notification in the official Gazette issued 
in the public interest by food safety commissioners in specific circumstances and for a specific period and 
for reason to be recorded in writing.
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Khata No.42, Chikkagubbi Village, Kothanur PO,  Bangalore, Karnataka - 560077, India Ph : 

CIN No :U52590KA2015PTC081601 Email : sap.noreply@freshtohome.com GSTIN No : 29AACCF6121G1ZT

FRESHALICIOUS SUPER BAZAAR PVT LTD

Purchase Order

To, 

Vendor Ref No :Purchase Order Date :FSB/PO/KA29/10000553/21-22  

Karnataka

 

Karnataka - 

India.

PROTAC FOODS INTERNATIONAL PVT 

Bill To,

 FRESHALICIOUS SUPER BAZAAR PVT LTD

Khata No.42, Chikkagubbi Village,

Kothanur PO,  Bangalore,

Karnataka -560077

India

07/04/2021

Ship To,

FRESHALICIOUS SUPER BAZAAR PVT LTD

 CC-Bangalore-Chikkagubbi

  

PO No: 

:PH

Contact Person

Mob

GSTIN No :

:

:

Mail Id  

Contact Name

GSTIN No :

:

:

GSTIN No

Delivery Date 

Shipping Term

Payment Term

:

:

:

:

29AACCF6121G1ZT

07/04/2021

Net-30

29AACCF6121G1ZTPAN No :

Product Description Quantity/ 

Uom

Sno
Discount

(%)
HSN / SAC 

Code

ItemCode
Unit Price

[INR]

Line Total

[INR]

Tax Rate
Cost Center

1 00998811 ES000014 Processing Charges (Chicken Items) 

Slaughtering Whole bird with skin  

 13.25  0.00  1,452.20 0.00109.60 

(Kg)
BLR2CC01

2 00998811 ES000014 Processing Charges (Chicken Items) 

Slaughtering Whole bird skinless 

W/O Wings  

 14.50  0.00  15,912.30 0.001,097.40 

(Kg)
BLR2CC01

3 00998811 ES000014 Processing Charges (Chicken Items) 

Breast fillet  

 15.95  0.00  5,742.00 0.00360.00 

(Kg)
BLR2CC01

4 00998811 ES000014 Processing Charges (Chicken Items) 

Thigh boneless  

 15.95  0.00  2,534.46 0.00158.90 

(Kg)
BLR2CC01

5 00998811 ES000014 Processing Charges (Chicken Items) 

Drumstick  

 15.95  0.00  1,933.14 0.00121.20 

(Kg)
BLR2CC01

6 00998811 ES000014 Processing Charges (Chicken Items) 

Thigh leg / Whole  

 15.95  0.00  559.85 0.0035.10 (Kg)BLR2CC01

7 00998811 ES000014 Processing Charges (Chicken Items) 

Winglets  

 15.95  0.00  1,354.16 0.0084.90 (Kg)BLR2CC01

8 00998811 ES000014 Processing Charges (Chicken Items) 

Chicken Curry cut (As per FSB 

requirement)  

 18.15  0.00  66,363.66 0.003,656.40 

(Kg)
BLR2CC01

9 00998811 ES000014 Processing Charges (Chicken Items) 

Slaughtering Janatha Chicken  

 13.00  0.00  422.50 0.0032.50 (Kg)BLR2CC01

10 00998811 ES000014 Processing Charges (Chicken Items) 

Liver  (Cleaning charges)  

 10.00  0.00  2,610.00 0.00261.00 

(Kg)
BLR2CC01

11 00998811 ES000014 Processing Charges (Chicken Items) 

Gizard (Cleaning Charges)  

 10.00  0.00  1,545.00 0.00154.50 

(Kg)
BLR2CC01

12 00998811 ES000014 Processing Charges (Chicken Items) 

Loading  

 478.00  0.00  478.00 0.001.00 (Kg)BLR2CC01

13 00998811 ES000014 Processing Charges (Chicken Items) 

Trimmings  

 15.95  0.00  606.10 0.0038.00 (Kg)BLR2CC01

14 00998811 ES000014 Processing Charges (Chicken Items) 

"Vacume Packing Cover Cost of 1 Rs 

, as1/2 kg covers are also getting 

packedand electricity being Us  

 0.60  0.00  2,941.50 0.004,902.50 

(Kg)
BLR2CC01
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Khata No.42, Chikkagubbi Village, Kothanur PO,  Bangalore, Karnataka - 560077, India Ph : 

CIN No :U52590KA2015PTC081601 Email : sap.noreply@freshtohome.com GSTIN No : 29AACCF6121G1ZT

FRESHALICIOUS SUPER BAZAAR PVT LTD

Purchase Order

To, 

Vendor Ref No :Purchase Order Date :FSB/PO/KA29/10000553/21-22  

Karnataka

 

Karnataka - 

India.

PROTAC FOODS INTERNATIONAL PVT 

Bill To,

 FRESHALICIOUS SUPER BAZAAR PVT LTD

Khata No.42, Chikkagubbi Village,

Kothanur PO,  Bangalore,

Karnataka -560077

India

07/04/2021

Ship To,

FRESHALICIOUS SUPER BAZAAR PVT LTD

 CC-Bangalore-Chikkagubbi

  

PO No: 

:PH

Contact Person

Mob

GSTIN No :

:

:

Mail Id  

Contact Name

GSTIN No :

:

:

GSTIN No

Delivery Date 

Shipping Term

Payment Term

:

:

:

:

29AACCF6121G1ZT

07/04/2021

Net-30

29AACCF6121G1ZTPAN No :

Product Description Quantity/ 

Uom

Sno
Discount

(%)
HSN / SAC 

Code

ItemCode
Unit Price

[INR]

Line Total

[INR]

Tax Rate
Cost Center

Total

Discount

 104,454.87

 0.00

Remarks :   

TDS would be deducted at applicable rates as per Income Tax Act .

 0.00Round off

Total Tax

 104,454.87

 0.00

Total Amount [INR]

Amount In Words :   Rupees  One lakhs Four Thousand Four Hundred Fifty-Four and Eighty-Seven Paisa only

For FRESHALICIOUS SUPER BAZAAR PVT LTD   

Authorized Signatory
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Sl.No Name of the Poultry Product 

/ Specifications/Services

UOM
Chilled Quantity

Dispatched

Frozen Quantity 

Dispatched

Quantity To 

Store
Cost Value SGST CGST

Tax 

Amount
Net Amount

1 Slaughtering Whole bird with skin Kg                 109.60               13.25 1,452.20                                -   1,452.20                

2
Slaughtering Whole bird with skin W/O 

Neck or Vent
Kg               13.75 -                                          -   -                          

3
 Slaughtering Whole bird skinless With 

Wings (Tandoori)
Kg               14.50 -                                          -   -                          

4
Slaughtering Whole bird skinless W/O 

Wings                           
Kg             1,097.40               14.50 15,912.30                              -   15,912.30              

                -   

6 Slaughtering  Breast Kg                 360.00 15.95             5,742.00                                -   5,742.00                

7 Slaughtering  Breast ws Kg 15.95             -                                          -   -                          

8  Slaughtering Leg Boneless Kg 15.95             -                                          -   -                          

9 Slaughtering  Leg Boneless ws Kg 15.95             -                                          -   -                          

10 Slaughtering  Drumstick Skinless Kg                 121.20 15.95             1,933.14                                -   1,933.14                

11 Slaughtering  Drumstick With skin Kg 15.95             -                                          -   -                          

12 Slaughtering  Whole leg SL Kg                   35.10 15.95             559.85                                    -   559.85                    

BILL OF SUPPLY

ProTAC Foods International Pvt Ltd.
CIN NO : U15400KA2014PTC073429.

#115 , Allalasandra Village, Behind Old RTO Check post,

NH 75, Mulbagal (Taluk) 563131.

Kolar (District) Karnataka, INDIA.

GST NO:- 29AAHCP5630R1ZN.

PAN:-AAHCP5630R

Invoice No: PFI/2021-22/26

OutPass No: 10918

Dispatch Date: 07.04.2021

Invoice Date: 08.04.2021

Dispatch Temparature: Plus

Contact No: 9844181285

INVOICE

 M/s.Freshalicious Super Bazaar Private Limited.                                                                                                                                                                                                                                                                                                           

# 003, Classique Mansion, 6th Cross,                                                                                                                                                                                                                                                                                                                                                  

HAL 2nd Stage Bangalore – 560 008

GST NO :- 29AACCF6121G1ZT

Transport Name Freshalicious

Vehicle No KA52A6797

Frieght               TRUCK

Portions
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13 Slaughtering  Whole leg WS Kg 15.95             -                                          -   -                          

14 Slaughtering  Wings Kg                   84.90 15.95             1,354.16                                -   1,354.16                

15 Slaughtering  Wings B Grade Kg 15.95             -                          -                          

16 Slaughtering  Hot wings Kg 15.95             -                          -                          

17 Slaughtering  Thigh Boneless  SL Kg                 158.90 15.95             2,534.46                2,534.46                

18 Slaughtering  Thigh Boneless ws Kg 15.95             -                          -                          

19 Slaughtering  Trimmings Kg                   38.00 15.95             606.10                    606.10                    

20 Slaughtering  Curry cut ws Kg 16.20             -                          -                          

21 Slaughtering  Supreme Kg 15.95             -                          -                          

22 Slaughtering Lollipop Kg 17.00             -                          -                          

23 Slaughtering Skinless Curry Cut Kg             3,656.40 18.15             66,363.66              66,363.66              

24 Slaughtering Shawarma Kg 17.00             -                          -                          

25 Slaughtering  Janatha Premium Kg                   32.50 13.00             422.50                    422.50                    

26 Slaughtering  Skin Kg 13.00             -                          -                          

27 Slaughtering  Neck Kg 13.00             -                          -                          

28 Slaughtering  Wing Tip Kg 13.00             -                          -                          

29 Slaughtering  Fat Kg 13.00             -                          -                          

30 Slaughtering  Bone Kg 13.00             -                          -                          

31 Slaughtering  Liver & Heart Kg                 261.00 10.00             2,610.00                2,610.00                

32 Slaughtering  Gizzard Kg                 154.50 10.00             1,545.00                1,545.00                

Tertiary processing:

C' CATEGORY
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33 Blast Freezing Charges Kg                    -   5.25               -                          -                          

34 Pallets Charges/Month Monthly                    -   1,000.00       -                          -                          

35 Monthly Charges Monthly 60,000.00     -                          -                          

36 Total Primary Packing Charges per Kg Weekly                    -   2.50               -                          -                          

37 Total Secondary Packing Charges per Kg Weekly                    -   1.40               -                          -                          

38

Vacume Packing Cover Cost of  1 Rs , as 

1/2 kg covers are also getting packed and 

electricity being Used

Kg             4,902.50                    -   0.60               2,941.50                2,941.50                

39 Chiller Balance Per Kg Kg 1.00               -                          -                          

40 Crate Rental Per day Nos                          -   5.00               -                          -                          

41 Missing Crates Nos 350.00           -                          -                          

42 Customer Sorting or Other Labour Utilised Nos 450.00           -                          -                          

43
Food And Accommodation To Fresh To 

Home Labours For the Month of  Apr 2021

 As Agreed
-                          

44 Live birds Empty Coops Loading :1rs Nos                 478.00 1.00               478.00                    478.00                    

                         0.14 

           6,109.50                          -                     -             1,04,454.86               -             1,04,455.00 

Other Additional Charges

ROUNDED OFF

Total

Amount in words:One Lakh Four Thousand Four Hundred Fiftry Five Only

Bank Details :  ProTAC Foods International Pvt Ltd.

                                  Current A/c No : 21980200000139

                                  IFSC Code: FDRL0002198

                                  FEDERAL BANK LIMITED, SadashivNagar Branch,Bangalore.

                                                             Note:-  Above are the services, categorized under the  "Services by way of Slaughtering of animals" covered Under SAC 9988.

Declaration: We declare that this Invoice shows the actual price of the goods described and that all particulars are 

true and correct.

For ProTAC  Foods International Private Limited

Authorized Signatory
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Khata No.42, Chikkagubbi Village, Kothanur PO,  Bangalore, Karnataka - 560077, India Ph : 

CIN No :U52590KA2015PTC081601 Email : sap.noreply@freshtohome.com GSTIN No : 29AACCF6121G1ZT

FRESHALICIOUS SUPER BAZAAR PVT LTD

Purchase Order

To, 

Vendor Ref No :Purchase Order Date :FSB/PO/KA29/10012957/22-23  

Bangalore
Fresh N Honest Foods

Bill To,

 FRESHALICIOUS SUPER BAZAAR PVT LTD

Khata No.42, Chikkagubbi Village,

Kothanur PO,  Bangalore,

Karnataka -560077

India

22/07/2022

Ship To,

FRESHALICIOUS SUPER BAZAAR PVT LTD

 CC-Bangalore-Chikkagubbi

  

PO No: 

:PH

Contact Person

Mob

GSTIN No :

:

:

29CQYPA0526K2ZF

Mail Id  

Contact Name

GSTIN No :

:

:

GSTIN No

Delivery Date 

Shipping Term

Payment Term

:

:

:

:

29AACCF6121G1ZT

22/07/2022

100% Against Tax Invoice  

-T+ 3 Working days

29AACCF6121G1ZTPAN No : CQYPA0526K

Product Description Quantity/ 

Uom

Sno
Discount

(%)
HSN / SAC 

Code

ItemCode
Unit Price

[INR]

Line Total

[INR]

Tax Rate
Cost Center

1 0207.00.00 MP001183 Premium Antibiotic-free Chicken 

Dressed with Skin - Tender & tastier 

than local market Premium Chicken 

Dressed (With Skin)  

 116.00  0.00  365,144.80 0.003,147.80 

(Kg)
BLR2CC01

Total

Discount

 365,144.80

 0.00

Remarks :   

TDS would be deducted at applicable rates as per Income Tax Act .

 0.00Round off

Total Tax

 365,144.80

 0.00

Total Amount [INR]

Amount In Words :   Rupees  Three lakhs Sixty-Five Thousand One Hundred Forty-Four and Eighty Paisa only

For FRESHALICIOUS SUPER BAZAAR PVT LTD   

Authorized Signatory
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Form C
Government of Karnataka

Food Safety and Standards Authority of India
License under FSS Act, 2006

License Number: 11224303000633

1. Name & Registered Office address of 
Licensee:

M/s DELICIOUS FOODS 
NO 17, DODDABALLAPURA TALUK TUBAGERE 
HOBLI MASTHIMMANAHALLI BENGALURU, 
Bangalore Rural, Karnataka-561205

2. Address of Authorized Premises: NO 17, DODDABALLAPURA TALUK TUBAGERE 
HOBLI MASTHIMMANAHALLI BENGALURU, 
Doddaballapura, Bangalore Rural, 
Karnataka-561205

3. Kind of Business: Manufacturer - Meat processing units
Manufacturer - Slaughtering units

4. Dairy Business Details: No

5. Category of License: State License

This license is granted under and is subject to the provisions of FSS Act, 2006 all of which must be complied with by the 
licensee.

Place: Bangalore Rural
Issued On: 07-02-2025 (Modified License)
Valid Upto: 17-10-2027 (For details, refer Annexure)

Designated Officer

Date : 07-02-2025 12:55:38
User Id : 107005
Verified through Mobile : 99XXXXXX71through Mobile :

License Issued On : 07-02-2025 12:55:38

Annexures:
Product Annexure1. 
Validity Annexure2. 
Non-Form C Annexure3. 
Conditions Of License4. 

Note:

Application for renewal of License can be filed as early as 180 days prior to expiry date of License. 1. 
You can file application for renewal or modification of License by login into FSSAI's Food Safety 
Compliance System(https://foscos.fssai.gov.in) with your user id and password or call us at 1800112100 
for any clarification.

This License is only to commence or carry on food businesses and not for any other purpose.2. 

This is computer generated license and doesn't require any signature or stamp by authority.3. 
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Communications from FoSCoS are being sent to yaxxxxxxxxxxxxxxxxxxxxxxcom , 4. 
yaxxxxxxxxxxxxxxxxxxxxxxcom , moxxxxxxxxxxxxxxxxxxxxxcom and 98xxxxx055 , 81xxxxx407 , 
81xxxxx407.To update these details, visit FoSCoS portal.
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Product Annexure

Form C
Government of Karnataka

Food Safety and Standards Authority of India
License under FSS Act, 2006

License Number: 11224303000633

Kind Of Business:  Manufacturer - Slaughtering units

Product Type Animal Description Production Capacity/Day

Poultry Birds Poultry Birds 1000

Kind Of Business:  Manufacturer - Meat processing units
Production Capacity(Kg / day): 1

Sl.No. Food Category Sub-Food Category Product Kind of Business

1 08 - Meat and meat 
products including 

poultry

8.1 Fresh meat and poultry Fresh or Chilled Rabbit 
meat [8.1.1]

Manufacturer - Meat 
processing units

2 08 - Meat and meat 
products including 

poultry

8.1 Fresh meat and poultry Fresh or Chilled Mutton 
or Sheep Meat [8.1.1 ]

Manufacturer - Meat 
processing units

3 08 - Meat and meat 
products including 

poultry

8.1 Fresh meat and poultry Fresh or Chilled Poultry 
Meat [8.1.1 ]

Manufacturer - Meat 
processing units

4 08 - Meat and meat 
products including 

poultry

08.3 - Processed 
comminuted meat and 

poultry products

Marinated Meat 
Products – 

Communited [8.3.1]

Manufacturer - Meat 
processing units

5 08 - Meat and meat 
products including 

poultry

08.3 - Processed 
comminuted meat and 

poultry products

Fermented Meat 
Products -Communited

[8.3.1.3]

Manufacturer - Meat 
processing units

6 10 - Eggs and egg 
products

10.1 - Fresh eggs Fresh Eggs [10.1] Manufacturer - Meat 
processing units

7 10 - Eggs and egg 
products

10.2 - Egg products Frozen Egg Products 
[10.2.2]

Manufacturer - Meat 
processing units

8 08 - Meat and meat 
products including 

poultry

08.2 - Processed meat, and 
poultry products in whole 

pieces or cuts

Canned or Retort 
Pouch Meat Products 

[8.2.2]

Manufacturer - Meat 
processing units

9 08 - Meat and meat 
products including 

poultry

08.2 - Processed meat, and 
poultry products in whole 

pieces or cuts

Frozen Pork or Pig 
Meat [8.2.3 ]

Manufacturer - Meat 
processing units

10 08 - Meat and meat 
products including 

poultry

08.2 - Processed meat, and 
poultry products in whole 

pieces or cuts

Frozen Rabbit meat 
[8.2.3]

Manufacturer - Meat 
processing units

11 08 - Meat and meat 
products including 

08.2 - Processed meat, and 
poultry products in whole 

Frozen Chevon or Goat 
Meat [8.2.3]

Manufacturer - Meat 
processing units
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Sl.No. Food Category Sub-Food Category Product Kind of Business

poultry pieces or cuts

12 08 - Meat and meat 
products including 

poultry

08.2 - Processed meat, and 
poultry products in whole 

pieces or cuts

Frozen Mutton or 
Sheep Meat [8.2.3]

Manufacturer - Meat 
processing units

13 08 - Meat and meat 
products including 

poultry

08.2 - Processed meat, and 
poultry products in whole 

pieces or cuts

Frozen Poultry Meat  
[8.2.3]

Manufacturer - Meat 
processing units
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Validation And Renewal Annexure

Form C
Government of Karnataka

Food Safety and Standards Authority of India
License under FSS Act, 2006

License Number: 11224303000633

Validity From Validity Upto Issued On Fee Paid Type Issuing 
Authority

18-10-2024 17-10-2027 18-10-2024 9000 INR New State Licensing 
Authority

18-10-2024 17-10-2027 30-12-2024 1000 INR Modification State Licensing 
Authority

18-10-2024 17-10-2027 07-02-2025 1000 INR Modification State Licensing 
Authority

Suspension History

S.No History Date

N/A

Current Status of License: License Issued

Note:

Application for renewal of License can be filed as early as 180 days prior to expiry date of License. 1. 
You can file application for renewal or modification of License by login into FSSAI's Food Safety 
Compliance System(https://foscos.fssai.gov.in) with your user id and password or call us at 1800112100 
for any clarification.

FSSAI vide order number 15(31)2020/FoSCoS/RCD/FSSAIpt1-Part(4) dated 11th January 2023 allowed 2. 
Instant Renewal of License / Registration.

FSSAI vide order number 15(31)2020/ FoSCoS/ RCD/ FSSAI dated 29th October 2021 has allowed the 3. 
renewal of Licenses / Registration till 180 days of the expiry date subject to payment of penalty.

Modification* (if any) denotes the change in the Authority. Issuing Authority mentioned along with 4. 
Modification* is the Jurisdictional Authority with effect from the date of issuance of modified 
license.
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Non-Form C Annexure

Government of Karnataka
Food Safety and Standards Authority of India

License under FSS Act, 2006

License Number: 11224303000633
Person in charge of operations

Name: LAKSHMI SAGAR B R Qualification: DEGREE
Contact No: N/A Mobile No: 9845678055
Email-ID: mohanpassociates@gmail.com
Address : NO 17, DODDABALLAPURA TALUK TUBAGERE HOBLI MASTHIMMANAHALLI BENGALURU
State: Karnataka District: Bangalore Rural
Pin Code: 561205 Photo Id Card: Aadhar Card
Photo Id No: 5517 2851 4770 Photo Id Expiry Date: N/A
FoSTaC No: Not Provided

Person responsible for complying with conditions of license(The person must be same as mentioned 
in Form IX, as per FSS Regulations, 2011)

Name: LAKSHMI SAGAR B R Qualification: DEGREE
Contact No: N/A Mobile No: 8139978407
Email-ID: mohanpassociates@gmail.com
Address : NO 17, DODDABALLAPURA TALUK TUBAGERE HOBLI MASTHIMMANAHALLI BENGALURU
State: Karnataka District: Bangalore Rural
Pin Code: 561205 Photo Id Card: Aadhar Card
Photo Id No: 5517 2851 4770 Photo Id Expiry Date: N/A

Place: Bangalore Rural
Issued On: 07-02-2025 (Modified License)

Designated Officer

Date : 07-02-2025 12:55:38
User Id : 107005
Verified through Mobile : 99XXXXXX71through Mobile :

License Issued On : 07-02-2025 12:55:38

Note: Any change in above details shall be immediately communicated to authorities. You can apply 
for modification of license for updation of details without any cost through Food Safety Compliance 
System (https://foscos.fssai.gov.in)
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Condition of License

All Food Business operators shall ensure that the following conditions are complied with at all times during 
the course of its Food Business.

Food Business Operators Shall:

Display a true copy of the license granted in Form C shall at all time at a prominent place in the premises.1. 

Give necessary access to licensing authorities or their authorized personnel to the premises.2. 

Inform authorities about any change or modifications in activities.3. 

Employ at least one technical person to supervise the production process. The person supervising the 4. 
production process shall possess at least a degree in science with Chemistry/ Bio- chemistry/ Food and 
nutrition/ Microbiology or a degree or diploma in Food Technology/ Dairy Technology/ Dairy 
Microbiology/ Dairy chemistry/ Dairy engineering/ Oil technology/ Veterinary science / Hotel 
management & Catering technology or any degree or diploma in any other discipline related to the 
specific requirement of the business from a recognized university or institute or equivalent.

Furnish periodic annual return 1st April to 31 st March, with in 31 st May of each year. For collection/ 5. 
handling/manufacturing of milk and milk product half yearly return also to be furnished as specified.

Ensure that no product other than the product indicated in the license / registration is produced in the 6. 
unit.

Maintain factory's sanitary and hygienic standards and workers hygiene as specified in the schedule-4 7. 
according to the category of food business.

Maintain daily records of production, raw materials utilization and sales separately.8. 

Ensure that the source and standards of raw material used are of optimum quality.9. 

Food business operator shall not manufacture , store or expose for sale or permit the sale of any article of 10. 
food in any premises not effectively separated to the satisfaction of the licensing authority from any privy, 
urine, sullage ,drain or place of storage of foul and waste matter

Ensure clean-in-place system (whatever necessary) for regular cleaning of machine & equipment.11. 

Ensure testing of relevant chemical and/or microbiological contaminants in food products in accordance 12. 
with these regulation as frequency as required on the basis of historical data and risk assessment to 
ensure production and delivery of safe food through own or NABLaccredited/ FSSAI recognized labs 
atleast once in six month.

Ensure that as much as possible the required temperature shall be maintained throughout the supply 13. 
chain from the place of procurement or sourcing till it reaches the end consumer including chilling, 
transportation, storage etc.

The Manufacturer/ Importer/ Distributer shall buy and sell food products only from, or to , licensed /14. 
registered vendors and maintain record thereof.
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Other Condition

Proprietors of hotels, restaurants and other food stalls who sell or expose for sale savouries, sweets or 1. 
other article of food shall put up a notice board containing separates lists of the articles which have been 
cooked in ghee, edible oil, vanaspati and other fats for the information of the intending purchasers.

Food business operator selling cooked or prepared food shall display a notice board containing the nature 2. 
of articles being exposed for sale.

Every manufacture (including ghani operator) or wholesale dealer in butter ,ghee ,vanaspti ,edible oils, 3. 
solvent extracted oil, de oiled meal, edible flour and any other fats shall minimum a register showing the 
quantity of manufactured, received or sold, nature of oil seed used and quantity of de oiled meal and edible 
flour used etc. as applicable and the destination of each consignment of the substances sent out from his 
factory or place of business, and shall present such register for inspection whenever required to do so by 
the licensing authority.

No producer or manufacturer or vegetable oil ,edible oil and their products shall be edible for license under 4. 
this act ,unless he has own laboratory facility for analytical testing of samples

Every sale and movement of stocks of solvents- extracted oil ,'semi refined' or 'raw grade I' , edible 5. 
groundnut flour or edible coconut flour ,or both by the producer shall be a sale or movement of stocks 
directly to a registered user and not to any other person ,and no such sale or movement shall be effected 
through any third party.

Every quantity of solvent-extracted oil ,edible groundnut flour or edible coconut flour ,or both purchased by 6. 
a registered user shall be used by him in his own factory entirely for the purpose intended and shall not be 
re-sold or otherwise transferred to any other person :
Provided that nothing in this sub-clause shall apply to the sale or movement of the following:-

Karanjia oil1. 
Kusum oil2. 
Mahua oil3. 
Neem oil4. 
Tamarind seed oil5. 
Edible groundnut flour bearing the I.S.I certification mark6. 
Edible coconut flour bearing the I.S.I certificate mark7. 

No food business operator shall sell or distribute or offer for sale or dispatch or deliver to any person for 7. 
purpose of sale any edible oil which is not packed, marked and labeled in the manner specified in the 
regulations unless specifically exempted from this condition vide notification in the official Gazette issued 
in the public interest by food safety commissioners in specific circumstances and for a specific period and 
for reason to be recorded in writing.
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On Thu, Sep 5, 2024, 8:59 AM john paul bosco <johnpaulbosco@gmail.com> wrote:

Dear Sir,

Please find the attached documents for onboarding 

John Paul Bosco

---------- Forwarded message ---------
From: Jagan Kumar <jagan18kumar@gmail.com>
Date: Thu, 5 Sep 2024 at 8:09 AM
Subject: Re: On Boarding Documents
To: john paul bosco <johnpaulbosco@gmail.com>

Please find attachment sir

8/21/25, 10:11 AM Freshalicious Super Bazaar Pvt Ltd Mail - Fwd: On Boarding Documents

https://mail.google.com/mail/u/0/?ik=7ae0a9e932&view=pt&search=all&permthid=thread-f:1810598023910925795%7Cmsg-f:1822141696766221… 2/8
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8/21/25, 10:11 AM Freshalicious Super Bazaar Pvt Ltd Mail - Fwd: On Boarding Documents

https://mail.google.com/mail/u/0/?ik=7ae0a9e932&view=pt&search=all&permthid=thread-f:1810598023910925795%7Cmsg-f:1822141696766221… 3/8
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On Fri, 23 Aug 2024 at 3:22 PM, john paul bosco <johnpaulbosco@gmail.com> wrote:

John Paul Bosco

---------- Forwarded message ---------
From: Shylesh Chandran <shylesh.chandran@freshalicious.in>
Date: Sat, 10 Aug 2024 at 4:08 PM

8/21/25, 10:11 AM Freshalicious Super Bazaar Pvt Ltd Mail - Fwd: On Boarding Documents

https://mail.google.com/mail/u/0/?ik=7ae0a9e932&view=pt&search=all&permthid=thread-f:1810598023910925795%7Cmsg-f:1822141696766221… 4/8
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Subject: Re: On Boarding Documents
To: john paul bosco <johnpaulbosco@gmail.com>

Hi John

Please fill this document and re-send it.
Pancard and aadhar linked status and also share the fssai 

On Wed, 19 Jun 2024 at 13:02, john paul bosco <johnpaulbosco@gmail.com> wrote:

8/21/25, 10:11 AM Freshalicious Super Bazaar Pvt Ltd Mail - Fwd: On Boarding Documents

https://mail.google.com/mail/u/0/?ik=7ae0a9e932&view=pt&search=all&permthid=thread-f:1810598023910925795%7Cmsg-f:1822141696766221… 5/8
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668K

Aadhar (1).pdf
2828K

vendor registration (2).pdf
1763K

JV SEAFOODS ACKNOWLEDGEMENT_24-25.pdf
411K

8/21/25, 10:11 AM Freshalicious Super Bazaar Pvt Ltd Mail - Fwd: On Boarding Documents

https://mail.google.com/mail/u/0/?ik=7ae0a9e932&view=pt&search=all&permthid=thread-f:1810598023910925795%7Cmsg-f:1822141696766221… 8/8
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Government of Karnataka
Food Safety and Standards Authority of India
Food Safety Compliance System (FoSCoS)

https://foscos.fssai.gov.in

Receipt

Reference No: 20240614106119313 Date: 14-06-2024

Name of Company/
Organization: 

J V SEAFOODS Category of License: [State License] 
[Karnataka] [New 
License]

Premises Address : No.2148, Ground Floor, Opp 
Kumaran School, R.M Nagar, 
Bangalore-560016, K R Puram, 
B.B.M.P East, Karnataka, 560016

Kind of Business: Trade/Retail - Storage (Except 
Controlled Atmosphere and 
Cold),Trade/Retail - Storage (Cold / 
Refrigerated),Trade/Retail - Storage 
(Controlled Atmosphere + 
Cold),Trade/Retail - Wholesaler

License Fee Rs 1000 (1 Year(s))

Total Fee Paid: Rs 1000.00

S.No. Mode Of 
Payment

Payment 
Date

Transcation Number Pay ID Amount

1 Razorpay 14-06-2024 1119336860779484 pay_OMg287sn3rDxgK 1000.00

Note:

FSSAI doesn't contact applicants over telephone for License/ Registration. Queries relating to 1. 
License/Registration are only raised online. License related complaints may be reported at helpdesk 
- 1800110100 and foscos-notification@fssai.gov.in.

In case you receive queries by authorities on your application, You are required to respond within 2. 
30 days to avoid rejection of your application by login into FSSAI's Food Safety Compliance 
System (https:// foscos.fssai.gov.in) with your user id and password or call us at 1800112100 for any 
clarification.

You must keep a copy of Form B (application) for any kind of communication with the authorities 3. 
till obtaining License.

GST applicability on this transaction is on reverse charge basis4. 
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Name & Address of 
the Customer 

Vendor Name 

Disciplino 

An Environmental echnology 

Product or Material 

Particulars of Sample 
Sampling Point 
Sample submitted by 
Sample collected by 
ample Qy 
Page No 

Sample package 
Description 

SI. 
No 

2 

alrc 

3 

4 

7 

pH Value @ 25°C 

Oil & Grease 

Verified By 

Turbidity 

NAL LABS LLP 
Formerly - NATIONAL ANALYTICAL LABORATORIES AND RESEARCH CENTER 
# 1064, 1st and 2nd Floor, Rajgopal Nagar Main Road, 2nd Stage, Peenya Small Industries, 
Bangalore, Karnataka, India, 560 058. 
T:080 41214555 |M: +91 70901 54555 / 95383 24580 

M/s. Freshalicious Super Bazaar Pvt Ltd., 

E-mail : info@nalrcindia.com /patil.hrb@gmail.com Web : www.nalrcindia.com 

Khata No-42, 247, Chikkagubbi Main Rd, Chikkagubbi Village, 
Bengaluru, Karnataka 560077 
M/s. Genex Utility Management Pvt Ltd. 

1/2 

04, Sahyadri Layout Rd, Janatha Colony. 
Shetty Halli, Jalahalli West, Bengaluru, 
Karnataka 560015 

Chemlcal 

Parameters 

Total Suspended Solids 

Waste water (Effluents/Sewage) 
ETP Treated Water 

A fter Filtration tank 
Customer 

Our Representative 
2Ltrs 

Water Sample Collected in PET Bottle 

Biochemical Oxygen Demand 
(Sdays @ 20°C) 
Chemical Oxygen Demand 

Colorless liquid having unobjectionable odor. 

Residual Free Chlorine as Clh 

TEST REPORT 

Unit 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

Note: BDL: Below Dctection Limit, DL: Detection Limit 

Sample ID 
Report No 
Date of Sample Collection 
Date of sample Receipt 
Date of Analysis Started 

Date of Completion 
Report Date 

Result 

7.1 

34.0 

BDL(DL-2.0) 

24.0 

98.0 

9.2 

BDL(DL=0.2) 

Standards as per 
KSPCB 
6.5 -8.5 

100 max 

10 max 

100 max 

250 max 

Remarks: The above sample meets to the KSPCB Limits as per above tested Physio chemical parameters 

NAL/2024/1 1/WW/253 
NAL/2024/| |/WW/253 

LAES 

I1.10.2024 

anga lore-5 

IL1.2024 
I1.0.2024 

16.11.2024 

18.11.2024 

Test Method 

IS 3025(P-) 2022 

IS 3025(P-17) 2022 

IS 3025(P-39) 2021 

APHA 24thEdition52 10 
BOD B 

IS 3025(P-S8) 2023 

IS 3025 (P-10)2023 

IS 3025 (P-26)202 I 

Authori~ed Signatory 
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An Envronmental Technology 

Name & Address of 

the Customer 

Vendor Name 

Discipline 
Product or Material 

Particulars of Sample 

Sampling Point 
Sample submitted by 
Sample collected by 

Lmple Qty 
Page No 

alrc 

Sample package 
Description 

SI, 
No 

-

Veriied By 

Escherichia coli 

NAL LABS LLP 
Formerly -NATIONAL ANALYTICAL LABORATORIES AND RESEARCH CENTER 
# 1064, 1st and 2nd Floor, Rajgopal Nagar Main Road, 2nd Stage, Peenya Small Industries, 
Bangalore, Karnataka, India, 560 058. 
T:080 41214555 IM:+91 70901 54555 / 95383 24580 

E-mail : info@nalrcindia.com / patil.hrb@gmail.com Web:www.nalrcindia.com 

M/s. Freshalicious Super Bazaar Pvt Ltd., 
Khata No-42, 247, Chikkagubbi Main Rd, Chikkagubbi Village, 
Bengaluru, Karnataka 560077 

2/2 

M/s. Genex Utility Management Pvt Ltd, 
04, Sahyadri Layout Rd, Janatha Colony, 
Shetty Halli, Jalahalli West, Bengaluru, 
Karnataka 560015 

Blological 

Parameters 

Waste water (Effluents/Sewage) 
ETP Treated Water 

A fter Filtration tank 
Customer 

Our Representative 

500ml 

TEST REPORT 

Water Sample Collected in PET Bottle 

Unit 

MPN/100ml 

Sample ID 
Report No 
Date of Sample Collection 
Date of sample Receipt 
Date of Analysis Started 

Colorless liquid having unobjectionable odor. 

Date of Completion 
Report Date 

Result 

60 

**** End of the Report* 

Standards as per 
KSPCB 

* * * * 

Not Specified 

AL 

NAL/2024/|1/WW/253 

NAL/2024/1 1/WW/253 

LABS 

galore 

|1.11.2024 

1L.L2024 

||.0.2024 

l6.|1.2024 

18.11.2024 

Test Method 

IS 1622-1981 RA 2019 

Ausfotzsd sgn§try 

Note: 1. The results listed above pertain only to the tested samples and applicable parameters. 2. Samples will be stored for a period of 15 days. 3. Sampling not done oy 

Us unless specified. 4 This report is not to be reproduced either wholy or in part and can not be used evidence in the court of law and should not be used in any 

advertising media without prior written permission 
NAL/FFO1/A0 

8sue Date 20-08-2024 
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DATE       :  

SCALE      :  1:1

DEALT BY    :  DRAWING NO:GUMPL/DWG/24-25/0

REV.NO:

SHEET 1 OF 1

Genex Utility Management Pvt Ltd
04, SAHYADRI LAYOUT, SHETTIHALLI, JALAHALLI WEST

BENGALURU URBAN, BENGALURU, KARNATAKA

INDIA-560015

CLIENT'S ADDRESS :

R0

 FOR APPROVAL
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AQUA LEAD SYSTEMS 

ALS/FTH/001 
M/s. FRESH TO HOME , Rev: 1 

Page 1 of 1 

OPERATING CONTROL PROCEDURE 

SEWAGE TREATMENT PLANT 

 Check the level in COLLECTION TANK and pump the sewage to aeration tank it by using Sewage Transfer

Pump I &II 

 Ensure the PH range of sewage 6.5 to 8.5

 Ensure the AERATION BLOWER I&II running in the Auto Mode.

 MLSS should to Maintain 2500 -3500 mg/l in aeration tank.

 Collect the aeration overflow in secondary settling tank (SST) for proper settling.

 Collect the supernatant of SST in CLARIFIED WATER TANK

 The settled sludge in the SST will be recirculated in to the aeration tank continuously. If MLSS above 3500

mg/l, sludge wasted to sludge drying bed 

 Prepare HYPO solution as per the prescribed dosage in dosing tank and switch on the dosing pump.

 Back wash both MGF & ACF completely and put in service mode

 Pump the water into MGF & ACF by using FFP I & II.

 Check the clarity of the water at ACF OUTLET and open the valve to transfer to garden tank.

 If garden tank filled to be inform plant team.
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AQUA LEAD SYSTEMS 

ALS/FTH/002 
M/s. FRESH TO HOME , Rev: 1 

Page 1 of 2 

OPERATING CONTROL PROCEDURE 

EFFLUENT TREATMENT PLANT 

 Check the level in COLLECTION TANK and pump the effluent to UASBR tank it by using effluent Transfer

Pump I &II 

 Ensure the PH range of effluent 7.5 to 8.5

 Check Total suspended solid on daily basis and maintained 1500 mg/l on third sample port.

 UASBR outlet water over flow  to pre aeration tank.

 Ensure the AERATION BLOWER I&II running in the Auto Mode.

 MLSS should to Maintain 2500 -3500 mg/l in aeration tank.

 Collect the aeration overflow in secondary settling tank (SST) for proper settling.

 Collect the supernatant of SST in CLARIFIED WATER TANK

 The settled sludge in the SST will be recirculated in to the aeration tank continuously. If MLSS above 3500

mg/l, sludge wasted to sludge drying bed 

 Prepare HYPO solution as per the prescribed dosage in dosing tank and switch on the dosing pump.

 Back wash both MGF & ACF completely and put in service mode

 Pump the water into MGF & ACF by using FFP I & II.

 Check the clarity of the water at ACF OUTLET and open the valve to transfer to UF feed tank.

 Confirm that the electrical service is ON and power is available to the UF system.

 Check & clean the micron filter for every week.
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AQUA LEAD SYSTEMS 

ALS/FTH/002 
M/s. FRESH TO HOME , Rev: 1 

Page 2 of 2 

 Check and monitor for UF service cycle , backwash cycle and CEB cycle.

 Measure the flow indicator on every one hour. Flow does not exceed 2000 LPH.
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AQUA LEAD SYSTEMS 

ALS/FTH/001 
M/s. FRESH TO HOME , Rev: 1 

Page 1 of 1 

OPERATING CONTROL PROCEDURE 

SEWAGE TREATMENT PLANT 

 Check the level in COLLECTION TANK and pump the sewage to aeration tank it by using Sewage Transfer

Pump I &II 

 Ensure the PH range of sewage 6.5 to 8.5

 Ensure the AERATION BLOWER I&II running in the Auto Mode.

 MLSS should to Maintain 2500 -3500 mg/l in aeration tank.

 Collect the aeration overflow in secondary settling tank (SST) for proper settling.

 Collect the supernatant of SST in CLARIFIED WATER TANK

 The settled sludge in the SST will be recirculated in to the aeration tank continuously. If MLSS above 3500

mg/l, sludge wasted to sludge drying bed 

 Prepare HYPO solution as per the prescribed dosage in dosing tank and switch on the dosing pump.

 Back wash both MGF & ACF completely and put in service mode

 Pump the water into MGF & ACF by using FFP I & II.

 Check the clarity of the water at ACF OUTLET and open the valve to transfer to garden tank.

 If garden tank filled to be inform plant team.

96



97



98



99



100



101



102



103



104



105



106



107



108



109



110



111



112



113



114



115



116



117



118



119



120



121



122



123



124



125



126



127



Chchtuagd 

0269byll Chikkagahbd 
chikkagcbbe 

Chixagieli 
Cheuaa qeba 
Cheuka gcbb 

clogz Chi kkageubbi 
Chikkub6l 
Chyyapuul 
Chtayagukbi 
Chtgnagubhi 

Oslez hiekagcbbi 
Che khoqeb 
Chc khagubbe 
Chckhageubbr 
Chagbh 

celoalhikkogubbi 
co unagcbbi 

o7/o24 Chikeogutobi 
chikkoay bi 
Chigsapiti 
cheunagubi 

LChiyyagu l6i 

APPy 

APpU 

APPu 

APpu 

APpu 

APpu 

A PPy 

APpy 

A 

|T NSay72 
APPym 

APP 

Apput 

( 

PGE NO: 
DATE: 

14.y 

o6'G:4O 
D6:4O6658 02V 

|0:20|0128 
13·0s 13:33 

14.53 J523 

Ae8.yo C&I52 

09 14093303v 

mnojo:2s D7:yz 02 

13'46| 4:07 

Appue 

05 

o:0SoI6 

07'S68( 

03N 

0y 

(2!S63'08 Dy 

128



Ol0a2Chi kkag ubbi 
chissagakbi 
Chtgésgukt 
Chckhagebb 

Chiygagu kbi 

hikkagcebbi 

lchiukaçubbi 
che kkdgebb 
Chisagukhi 

Io24 hikkag cabbc 
Chtk kagubbi 
chtkkagubbe 
chekkabbi 
chewagubb 

11/l24hikko­ubbi 
chêkkagubbi 
chikagubbe 
htkoaubbi 

Chikkog ebbi 

Rp/4chiKka.gubbi 

Chiuaazubb 
chagebbr 

Chikkiohi 
Chkcage bb 

AppA 

Bppa 
ARPy 

malloppe A 
Appu 

APPy 

A PP4o:04 07:19 o 
APPU:O8, |0 ox'2S 02 

APPU 

APP 

APpw 

PAGE NO 

DATE 

APPu 

06:36 649 ojvi 

Malappa 

3!)O 

IS19S:35 

IO: 44I030 
3:1S 13:38 

5: |2 

D.6!Y0|06sS 

JO6:sS o:12 O 
.08-48 08!57 

10:34 

2:4s°2s 

manoi A06!30 o,so 3 

10 248 

10'35 

62 

O3 

11 0 W:20 s 

�O20 9:40 3 

oalartaTag .20 19:34 

129



13/oalahikkogubbi 
hikkcbb 

s-. 

ChisBgek bi 
hikka) ubbi 

chikkgabbt 
Cheuag ubb 

ldhiklkat-b 
Chekuagcbbi 
Chiukag ubb 
chikkag ubbi 

hikka¡cebbe 
chtkag b bi 

laatecagubo? 

ICTAMChiykaubbi 
chiksgbbe ehe haqubbi 

Chikkagubbi 

sleslsChlykagiski Chigsagukti 
chikkogubbi 

Hchixagubha 

manojMau Ito:os t0:20 

Hallspea 

manoiIa2:17 
malarpaeiI5 O 

malapp 

Kallaya 
Malppc 

manci Maueh13:25 1342t 
Manaj aue 15:39 iG:U3 es 

maraj Maue 

ea y l0:08 

Melkgpa 

PNGE NO 

DATE: 

0624008 

0753o9!4||A2 

nalappa & 

malappo 

Manyf 

e 

Mono Mane is:yo (s:sS 

|2135 

Tg 

12,00121 12 

1520 

4.3514.52 
S4SI6:oS 

0624p61 48 

25 If: 35 

03 

an ete (3:3s I3:44 0 
130



Chokkaguhbi 
Chi kkaubbi 
Chekna rbbr 

Chekkagebbu 
Cheuuagubb: 

Che eaagubb 
Chikkog cbbi 

cheuagebbr 
Chnhaqeblai 

22/0ley Chikkagebbi 
Chekhag b be 

Chuogebb 
Che hkag<bb 

Ch'ku� gcub bi 
Chc KkAgubbr 
Chikka9ubb 
chikagubbi 

Mallapoa 

Chisgukéi 
ClsHaqukbi 

mallapp 
|mala ppa 

Olalpa 

Malapya 

Chikkubbi 
chikkbi LAPPU Ar 

malapa 

malappa 

manoj 

APPA 

APp 

APPu 

-APPu 

APPu 

Agu 
A ppy 

eg 

A PP u 

e 

DATE 

Appuay 

13:/s y'20os 

13,20 
I3s 4:s0s 

|/042 

lo:35O:47oy 

12!24 2140 

O20 07 87 01 

13.303!O 

O8:30 

I0:35 

13!55 

l620 

8!sO 

02 

02 

4/0oy 

Chikgubh APPu c94SO:0x 

150S /628 5 

e0 :3s0:5o63 

131



2y/o7/z4chikkogubbi 

5(er/aChesagukli 

1 

hika9 ccbbi 
Chikkaebhi 

REChlsbaeukl' 
chikeagubbi 

Chikkagbbi 
Chikn agubbe 

Chikogubbe 
chikkageubbi 

Chio gubbe 
Chikogcbb 

Ohikkogubb 

Che wwagabb 
Che KKe qebb 

pp 
MCKuamyA 06!23 0724 

|07:900u0 nPpum 

App 
APPu 
APPy 
APpu4 

APPu 

Appu m 

AGE No 
CATE: 

Areu 

O90 9:43 gv 

12:2%o 

12:50 13: 10 

14:60 190oSV 

0b2260Tco 
08,20D3:34 
09: 57 :10r03 

I22S |2:25y 
15:085:3o 

0424s6709 

O92009's0 

139 

I020 

(2! 03 

13.45 

j040 

12! 2 O 

712 

21 18 

1530 15.56 

62 

16:206 38 S 

132



Chikkagbbi 
Chiewag cbbe 

oilos/24 

clwnaag«bb: 

|a4CiKKagutbi 
ChèkWegubbi 
ChikkOgubbi 

chekogcbb' 
ChìKKOgbb 

CAieasabbi 
Chktcegb be 

Chissaguki 

Chi kkagubbiAppu 

hekkogubbi 

ex/Chsaa 
Chikkcgubbi 
Chhaagabb 
Chekuagubbi 

Cht4saguki. Che kKa gabb 

APPa 
Dppu.A 

APPu: 
A rPe 

APPU 
APu 

APPu 

A Ppu n 

malarpe 

A 

A Ppu: 
Pppu 

Apes 

PAGE NO: 

DATE: 

0627j0CLL49 

12!52 3-s 

IS:33 15:SS OS 

GS 6144 

O939 o9:50 O 

4104|4!305 

|233 

7!22 

J0:2810:Sy 

14.33 4So 

10: S 

9!50 02 

0:1902:28 o 

I3! 0q 13:38 

I0:38 

9: 50 Jo!02 

O8: 43 

1S'Ss I6-as 

q:00 

133



Chewxagjb 

os/os/24htkkag wbbi 

hikagubbi 

be/os24 chikka bbt 

Chikkaubbi 
CNKagubbi 

CilAsl2llhi keagubbi 
Chi Kra Ka gabbe 
Chewwa gubb' 

Che Kna gbbr 

oslosl2hikkagubb. 
Chikya gubbi 

ChikKa 2okbi 

Chakkagbbl 
LChikkaAUHbi 

lCheKKag eitb 

APPu 

A Peu 

APPa 

APPu 
APPaAn 
APPu 

APPA 

APPu 

APPu 

APP 

APpy 
ARPu 

APPe 
A PPu 

PAGE NO: 
DATE: 

I2!20 12187 

(o60o b62S 

07:50 08!32 20 

Io:16 
pq'54 5:02 

2M 12!2/ 

12 -3s 2149 

10:380:58 

75'600w I4. y3 5'60 

O6:43 06!53 

Aq!soro:os 
13-29 3Ho 

O8:03 9830 

134



1 

Chiubagukbi 

las 24 Chikkagebbi 
Chikkag ebbi 

LChtKuagukLi 

Chikkaqahbi 
Chikkasubla 

Chcknagcbbi 

12/o8/24hikkagubbi 
Chtuagukbl 
ChckAagub bi 
Che uagubbi 

f 

Chikkagbb: 

3824 hkkaqble 
lehikkagubbi 

14/08/24 hikkagubbi 

ch kkageubb 
ch naagbb' 

chikna gesb 

Appu 

Appu. 

APPu 
A PPy 

eg 

malloid 

Appu 

PAGE NO 

DATE: 

o39 o55 tt 
12. 30. 55 As 

06:3s 07:09 

O6:434. 22 
0814st90st 
12:2212:44 

I5:28 

16 48 

3:0SO 

o63S 04.60 

I5:38Ot 

O7:38O8!00 

94382/s2e 

q:sS APPyt 
APpy4 

06404.60e 

15t20 
42. 35 

135



I5024 Chikkagtubbi 
hikka ubbe 

chigsagukli 
chenkagcbb 

Chisssgabi 
re los 

Chiusagakbi 
che uaguba 

ehikeagubbi 

xlesi24l ehikkogwobi 
ChMkaguhhi 

lchtyagukli 

lealoyhikkagubbi 
ches ZKagubb 

PppuAn 

APPu 
APPu 

#ppu 

APPu 

malppa dy 

LAppo 

APPu.AN 

A PPUn 

Appu4m 

PNGE NO: 
DATE: 

04'247:15 0 
030 ?53 

I2. 23o 

3202:52 6N 

I191'9S0 

052O8'06 
l02240s9si3 

18: 20 /3.3 

66.4067.og 

68 V6910203 
9:4sT3:10 

O6.42o6.S N 

16;27IO !46O3 

13-0 13. 38 o 
o 

2hikkagubbi 

136



20e2y chikkagtsb 
Chikkagcsbbe 

LChsyaguki 
Chkaabbi 

chÈkAOJUIbb 
che skegba 

chikkogut bl 

22lasLChiyKaqukbi 
LChKMaubbi 
|Chkeogubb 
Chikkag wh bi 
che KKag ubbe 

Che uuc gcbb' 

Chekuoagebbe 
Chnhagubo 

ylor24CitLAgubbi 
chikkaAubbi 

Chi uagubb 
chtnxagubbi 

Appu 

APPU 

APPU 
ppu 

Appu 
APPu 

APP 

APPy 

APPu 

Avpy 

A 

06H8o6!SsOV 

00210:4003 
lLa co3-/6Dy 

|DG.ASo640 
0436co'HR9L 

n:30)'S24. 

1200|2.7s 65 

619s6!S3 O/b 
7. 22 

08!4D90S3 
12:35 250 04 

/0:13 093 03 
APPy 4): 48 

16!20 1053 

4PPyfmy 12.2012. 466tt 

APPy u25 /4:44 AS 

d 

A4 

iment: 

137



Chikwa Aubbi 
ChikKa yubbi 
bikoAcbbe 

lhikguhbi 

2escchkkaabi 
Che khaqubbi 
Chenaagcke 

e2Chiykaela 
CnkKagGbb 

Chk uagobb 
cheuieubt 

Chekaagebb' 

CAKAGcbbi 
Chika agba 

2aled2ClhiKka gukhl 
chikkotubbi 

Che knàgubbr 
ChaKkegabbi 

chaa gedbe 
Chikkogubbi 

APPud 

Arpu 

APpuAP 

APPy 

APPu. 4 

eig 

A Ppu 
APPuAl 

APpu 

APpy 

PAGE O 

DATE: 

01HO:25 

A:4810:0ytoa 

apla 
APpum uAn I:4 5 :10 b 

826S32 
r222 252 

APP,to 

07'o7 07! 
O8:)9 C8'350N 

alapea 
Mallapgu 

molaraEo'o 

35q80 
6!40 

I3.0s 

I2:32|12:53 6g 

eso7450332 
06:4s102:120O 

! 20 

9:30 9. Yo 

(6140 

0 

os. 2 ce 37 
O3 

2-10 :22 0yV. 

||48|l6.'51| 

138



ailsChè kkagubbi 
Chissapubbi 
Chìkkagabb¿ 

ChÈKKAgcaabi 
Cheaagbbe 

Chiybagusbi 
chtkkagubb 

|Chekhagubbi 

102l09l24 Chikkagubbi 

ChtskagukkL 
chenagbb 

0slo9/24 chikkogubbi 
Chikkagub b 

Che Kkagobbi 
ChiKNa A(Gbbi 

chikkagucbi 
04leqay chikkagubbi 

Chiahagubbi 
Cçc RLayaU b 

Chikkaibbi 

APPuH 

APPu 

APP 

APPu 

APPy 

PPPu 
APpu 
APPu 

APPaon 

A Ppu-N 

PAGE N 

DATE 

APpuN 

D7:39o9:52 du 

0620Gi35 0| 

12:09 

(4.34 0s 

66:15 06i8510) 

l0747O8; 

13. 2 

IO:2| 

13:2s 

|slD3 iS'23 0S 

AA:42 56 

0?:/2o730o2 

6e:2653 

12-40 42!so C3 
I3.yoI3.52oy e 

os02 

139



05/09/4 chikeagcbbi 

CRKROgCAbb 
CAKkasobbi 
ChiKkagUbbi 

0s/09 l24 Chikkagcebbi 
chWHagGbbi 

chekaasubbi 
Chekkagu bbi 

Chc kuaubbr 

Chtkkegoobi. 
Cht KNagubbi 

)ChKKaUbbi 

nsloa chikkag wbbi 
chxka guei. 

Oagubhi 
ChikNogubkt 

Ggles/2 Chigkpukki 

tppu 

ChiKKo ubbt 

APPu 

AÞPea 
APP 

APPU 

AfPy 

APPu 

Appu h 
APPu 

epu 
APPu 

Chikkataki APPu iKka%bbi 

AGE NO: 
DATE: 

OG120 |66.32 
D.5S 812 

12 |0 2 :20 
6. 13 

Aye67 

APPu :39 : S0 

O7!007:20 

I5-29 

0436 |o'44 

8-20 8.3 

1310 3: 23 0 

03 

15!38|662S 

o6i33\0647 

J4. 48 15!18 

18:19 |18! 26 

0f 

140



Tolo9/yChikkaguhbi 
Chikkagubbi 

CkiueagUbhi 
ChEKNo Aubbi 

che uhegubbr 

ChikräzAUkbi 
Chikkogubbi 
chuuaguobi 

12glyChituasudlt 
chekaáobli 
clhekkagebb 
ChKka gubbi 

ChIRkagUkb 

13/egls4 ehiysegukli 
Chikkaubbi 

huhagubb 

chikkagobbi 

ChikKegosbi/ 

A PP. 

A Pp 
APPu 

APPy 
APPuAw22 

2PPu A 

APPU 

plPu. 

APPu 

PAGE NO: 

DATE: 

D808 O: 

APPu 

LAPPu 

HanaAs:3006:10 

13:0s 13.30 

|06/0so6240 

338 

16. 

1:35t 

13.20.| IS.4S 

A84s 
APpy. 02 :3o 

12:52 I3: 25 |9 

07:25107:4022 

141



rom 

for 

hit 

'sfesksC beukbi 

i/ 

CKRabh 

t 

che kaaubb 

ch'nkaqbb 

schisgagueli Halagpe 
Chenua 

lchixagcEs: 
chrulogos 

ChikKogubbe 

Chisbagukbi Mansj4 
Chukagutbi pu 

ChKIKAubbi 
Ch'kkagba' |APPa 

Chysigukli 
Cheuegcloa 
clc eaguba 

Arpu 
mona 

Glos/2+ ligtogu&t 

Manal A o:to 0%:20 06:toO:20 

|Chiua 3Tob/ 
1 ChiHKO gubbi 

manc Masga s 15.0| 

APPa 

Appu 
PrPo 

|AppU 

ApPu 

Chiyyagutsi Aapu 

bcn12:2s 12-y9 

An 

PAGE O 

DATE 

6o06:26 
07:300'SO 

q12 

15'|4| 15:32 
t603625 

11:3S 

240 

|9:25 
2012!34 

q50 

07(20713S 

s. 23 I5.53 O4 

1O!22 

12!s 

13:38.r3i48 

o64s07 206 

02 

8:58 

(3 

02 

o5 

2 

142



Chi kka gcb 

ChKkagubLi 
Chi Kxa lhUbbi 

Cheaobhi 

Chisgiagueli 

N/o9 chKKa Gbbi MalaneigD6:5635 

chukagubb 
chi nna 

Chkkagubbi 

APPu 
APpy 

chouinguolb 

Clacuwageéb 

AppA 

APPU 

LChissagubbi Apu 

Appu 
Appu 

APPu 

malapra 
Mialapr 

APP 
9 PPo 

614|Ho 

(7SS821 

PAGE NO 

DATE: 

13: 

O8.os| O816 
fo, 39 

5.25 |5:4S 

739o75 
IO!03|10!20 
1210s ||2!17 

13.33 13.54 

0737| 8.10 

1406 I4.23 

5.22 I6 

B 2e13:40 
|1GSs28 

O3 

03 

63 

d 

01338 

143



Chi kkagubbi 
ChiKkagubb 
Chikkatobbe 

26l2y lChKKOjubbi 

chenng 
ChiRKagobbi 

Khiklaigubbl 

ChiKkasúbbi 

28/65/24ChiuksQulai 

Che kxagubbe 

Chikkagobhi 
29[0al24Chikkagubhi 

Arpy 

Chesusgik 
ChùkKCguabi APPu 

Chkwoubhi 
Che auagubbe 

APpu 

Cht KKagob 

mollapa 

molla pe 

Apu 

A ppuA 

Arpu 

APPu 

Appe 
A PO 

Areu 

hikka9bbi Appu 

APPu 

APPu 

Ar 

Am 

PAGE NO 

DATE: 

7613906!s4 
8-28 

(419y.31 

13:02 3./4 

||502 sS 

06/S06!20 o 

jG2je31 

02 

oSS8fo 2 

09:sS8:48 

3!253!49 

03 

Oy 

144



Chikkab bi 

cuiuaoyk 
Chakka obbi PPU 

LChisa�ukli 

Che kkoubbr 
hi k kojbbi A PP 

ChKKayobbi 
Chikkogubbt 

Chikkagubbe 
Cheuhagee lbbe 

ARPy 

03/e16/2chikkaglbmallofa 

Chckkagbb 

mala pPa 

Che huagcbbi 

Chikkogeubbi 

mollopPa 

hikka) ubmaoH 
|Dalappa 

APPu 
APPU 

ApPu 

IS30 6-08 

JO:2 

PACf NO 

DATE 

12- SS 130 

5| 

1S'SO 

066 06'28 

2 

o 9!25 

:57G02 

1:35 2'08 
13: D 13!27 
iSIs |530 

03 

os 

145



Che ukagublai 

b&leesChigHogskhiAppu 
Chikkagtbi 

CheioubbiApP 
Chtkuaqabhe LPA 

APpu 

che kKagub bi 

13 2S 

04lc24CheKyajubbi nannýh coao6:Se 
hikkog ubbi malp paco:u 

DATE: 

LL3s7.02 

130 

g:13 

13:40 

12:28 12 

02 

1246 

146



FRESHALICIOUS SUPER BAZAR PVT LTD ,

Production Flow Chart Chicken

147



FRESHALICIOUS SUPER BAZAR PVT LTD

Production Flow Chart Sea Foods

148



FRESHALICIOUS SUPER BAZAAR PVT LTD ,

Production Flow Chart Mutton

149



Form C
Government of India

Food Safety and Standards Authority of India
License under FSS Act, 2006

अनुज्ञिप्त संख्या / License Number: 11221302000092

1. Name & Registered Office address of
Licensee / अनुज्ञिप्तधारी के पंजीकृत कायार्लय का नाम
और पता:

FRESHALICIOUS SUPER BAZAAR PVT LTD
#003, Classic Mansion, 6th Cross, Hal 2nd 
Stage, Off Old Airport Road, Bangalore Urban, 
Karnataka-560008

2. Address of Authorized Premises / प्रािधकृत
पिरसरो का पता:

Head Office - NO. 42, CHIKKAGUBBI VILLAGE 
BANGALORE EAST TALUK BANGALORE , 
Bangalore East, Bangalore Urban, 
Karnataka-560077

3. Kind of Business / कारोबार का प्रकार: Manufacturer - Fish and Fish Products
Manufacturer -  General Manufacturing
Manufacturer - Meat processing units
Manufacturer - Proprietary Food
Relabeller -  General Manufacturing
Relabeller - Meat processing units
Repacker -  General Manufacturing
Manufacturer - Exporter - Manufacturer
Trade/Retail - Trader/Merchant - Exporter
Trade/Retail - Transportation (having a 
number of specialized vehicles like insulated 
refrigerated van/ wagon and milk tankers etc.)
Trade/Retail - Retailer
Head Office - Head Office/Registered Office
Trade/Retail - Distributor
Trade/Retail - Wholesaler
Trade/Retail - Storage (Cold / Refrigerated)
Food Services - Restaurants

4. Dairy Business Details / डेयरी कारोबार िववरण हेतु : No

5. Category of License / अनुज्ञिप्त का वगर्: Central License

This license is granted under and is subject to the provisions of FSS Act, 2006 all of which must be complied with by the 
licensee. / यह अनुज्ञिप्त खाद्य संरक्षा और मानक अिधिनयम, 2006 के अधीन अनुदत्त की गई और वह अिधिनयम के उपबंधो के अध्यादीन है िजनका अनुज्ञिप्तधारी 
द्वारा अवश्य पालन िकया जाना चािहए.

Place / स्थान: FSSAI Chennai
Issued On / िदनांक: 28-04-2024 (Modified License)
Valid Upto: / वैधता: 20-01-2028 (For details, refer Annexure)

Designated Officer
Date : 28-04-2024 23:57:27
User Id : 108701
Verified through Mobile : 98XXXXXX33

License Issued On : 28-04-2024 23:57:27
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Annexures:
Product Annexure1.
Validity Annexure2.
Non-Form C Annexure3.
Conditions Of License4.

Note:

Application for renewal of License can be filed as early as 180 days prior to expiry date of License.1.
You can file application for renewal or modification of License by login into FSSAI's Food Safety
Compliance System(https://foscos.fssai.gov.in) with your user id and password or call us at 1800112100
for any clarification.

This License is only to commence or carry on food businesses and not for any other purpose.2.

This is computer generated license and doesn't require any signature or stamp by authority.3.

Communications from FoSCoS are being sent to fsxxxxxxxxxxxxxxxxxxxxxxxxxxxxxx.in ,4.
fsxxxxxxxxxxxxxxxxxxxxxxxxxxxxxx.in , fsxxxxxxxxxxxxxxxxxxxxxxxxxxxxxx.in and 90xxxxx516 ,
97xxxxx988 , 90xxxxx516.To update these details, visit FoSCoS portal.
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Product Annexure

Form C
Government of India

Food Safety and Standards Authority of India
License under FSS Act, 2006

अनुज्ञिप्त संख्या / License Number: 11221302000092

Kind Of Business:  Food Services - Restaurants

Sl.No. Product(s)

1 01 - Dairy products and analogues, excluding products of food category 2.0

2 02 - Fats and oils, and fat emulsions

3 04 - Fruits and vegetables (including mushrooms and fungi, roots and tubers, fresh pulses and 
legumes, and aloe vera), seaweeds, and nuts and seeds

4 05 - Confectionery

5 06 - Cereals and cereal products, derived from cereal grains, from roots and tubers, pulses, legumes 
and pith or soft core of palm tree, excluding bakery wares of food category 7.0

6 07 - Bakery products

7 08 - Meat and meat products, including poultry and game

8 09 - Fish and fish products, including molluscs, crustaceans, and echinoderms

9 10 - Eggs and egg products

10 11 - Sweeteners, including honey

11 12 - Salts, spices, soups, sauces, salads and protein products

12 14 - Beverages, excluding dairy products

13 15 - Ready-to-eat savouries

14 16 - Prepared Foods 

15 18- Indian Sweets and Indian Snacks & Savouries products

Kind Of Business:  Head Office - Head Office/Registered Office

Sl.No FSSAI License No. / 
Reference No. of Linked 

Premises/Units

Person 
Incharge

Address

1 13621034000281 Arun Kumar 
C

SURVEY NO.186,  YELLAMPET VILLAGEMedchal-
MalkajgiriTelangana - 501401

2 11316004000310 Aswathy 
Remesh

AP139/26/2 CHANDIROOR,  Aroor Village,  Aroor P.O,  
Cherthala,  Veluthully Road.AlappuzhaKerala - 688537

3 12721052000237 LALIT 
KUMAR

Shop No.196,  Karhera,  Mohan Nagar,  
GhaziabadGhaziabadUttar Pradesh - 201007

4 12718055000250 Mr. Praveen 
K.K.

KHATA No. 00039,  KHASRA No 393/1,  VILLAGE 
ASGARPUR JAGIR, 

DADRI.Gautam Buddha Nagar Uttar Pradesh - 203207

5 12422003000163 Prashanta 
Roy

First & Upper Floors,  Survey No. 429,  Sathy Main Road,  
Ganapathy,  Ramakrishanapuram,  
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Sl.No FSSAI License No. / 
Reference No. of Linked 

Premises/Units

Person 
Incharge

Address

CoimbatoreCoimbatoreTamil Nadu - 641006

6 12422999000570 Prashanta 
Roy

No90,  Kannaigaipair Village,  Uthukottai Taluk,  Tiruvallur 
District,  Survey No. 516/2ThiruvallurTamil Nadu - 601102

7 11520036000717 Sameer 
Latif Shaikh

Survey no.5,  H No.4 in Dhandekar nagar,  Near 
Dhandekar Brickworks at Yeolewadi-Kondva Budruk,  
Haveli,  Dist. Pune-411048PuneMaharashtra - 411048

8 11221999000167 SOOPI ALI 
HAJI

No.003,  CLASSIQUE MANSION, 6TH CROSS,  HAL 2nd 
STAGE,  OFF OLD AIRPORT ROADBangalore 

UrbanKarnataka - 560008

Kind Of Business:  Manufacturer - Meat processing units
Production Capacity(Kg / day): 510

Sl.No. Food Category Sub-Food Category Product Kind of Business

1 08 - Meat and meat 
products, including 
poultry and game

08.1 - Fresh / frozen / 
chilled / ground meat 

and poultry

Fresh or Chilled or 
Frozen chevon or Goat 

Meat [08.1]

Manufacturer - Meat 
processing units

2 08 - Meat and meat 
products, including 
poultry and game

08.1 - Fresh / frozen / 
chilled / ground meat 

and poultry

Fresh or Chilled or 
Frozen Mutton or 
Sheep Meat [08.1]

Manufacturer - Meat 
processing units

3 08 - Meat and meat 
products, including 
poultry and game

08.1 - Fresh / frozen / 
chilled / ground meat 

and poultry

Fresh or Chilled or 
Frozen Poultry Meat 

[08.1]

Manufacturer - Meat 
processing units

4 08 - Meat and meat 
products, including 
poultry and game

08.3 - Processed 
comminuted meat and 

poultry products

MARINATED MEAT 
PRODUCTS [8.3.1]

Manufacturer - Meat 
processing units

5 08 - Meat and meat 
products, including 
poultry and game

08.3 - Processed 
comminuted meat and 

poultry products

Comminuted or 
Restructured Meat 

Products [8.3]

Manufacturer - Meat 
processing units

6 08 - Meat and meat 
products, including 
poultry and game

08.2 - Processed meat, 
and poultry products in 

whole pieces or cuts

Cooked or Semi-
Cooked Meat Products 

[8.2]

Manufacturer - Meat 
processing units

7 08 - Meat and meat 
products, including 
poultry and game

08.1 - Fresh / frozen / 
chilled / ground meat 

and poultry

Fresh or Chilled or 
Frozen Rabbit meat 

[8.1]

Manufacturer - Meat 
processing units

8 08 - Meat and meat 
products, including 
poultry and game

08.2 - Processed meat, 
and poultry products in 

whole pieces or cuts

Fresh or Chilled or 
Frozen Rabbit meat 

[8.2.3]

Manufacturer - Meat 
processing units

9 08 - Meat and meat 
products, including 
poultry and game

08.3 - Processed 
comminuted meat and 

poultry products

Comminuted or 
Restructured Meat 

Products [8.3]

Relabeller - Meat 
processing units

Manufacturer Premises Details

FSSAI Lic. No. Name of 
Manufacturer

Address Capacity Unit Action
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Sl.No. Food Category Sub-Food Category Product Kind of Business

Manufacturer Premises Details

FSSAI Lic. No. Name of 
Manufacturer

Address Capacity Unit Action

10019044001749 Vista Processed 
Foods Private 

Limited

5th KM, Sy. No. 688/2, 689, 690, 
691/1 Bangalore Road, Vempalli 
village, Madanapalle (M), Andhra 

Pradesh, Chittoor, Andhra Pradesh, 
517325

45000 KG 
Per 
Day

View 
NOC

10012022000443 Vista Processed 
Foods Private 

Limited

M-75,M-78 ,MIDC Industrial Area,
Taloja, Panvel, Raigad, Maharashtra, 

410208

48000 KG 
Per 
Day

View 
NOC

10 08 - Meat and meat 
products, including 
poultry and game

08.2 - Processed meat, 
and poultry products in 

whole pieces or cuts

Cooked or Semi-
Cooked Meat Products 

[8.2]

Relabeller - Meat 
processing units

Manufacturer Premises Details

FSSAI Lic. No. Name of 
Manufacturer

Address Capacity Unit Action

10019044001749 Vista Processed 
Foods Private 

Limited

5th KM, Sy. No. 688/2, 689, 690, 
691/1 Bangalore Road, Vempalli 
village, Madanapalle (M), Andhra 

Pradesh, Chittoor, Andhra Pradesh, 
517325

45000 KG 
Per 
Day

View 
NOC

10012022000443 Vista Processed 
Foods Private 

Limited

M-75,M-78 ,MIDC Industrial Area,
Taloja, Panvel, Raigad, Maharashtra, 

410208

48000 KG 
Per 
Day

View 
NOC

Kind Of Business:  Manufacturer -  General Manufacturing
Production Capacity(MT / Day): 2.5

Sl.No. Food Category Sub-Food Category Product Kind of Business

1 10 - Eggs and egg 
products

10.1 - Fresh eggs Fresh Eggs [10.1] Manufacturer -  
General 

Manufacturing

2 12 - Salts, spices, soups, 
sauces, salads and 
protein products

12.6 - Sauces and like 
products

Culinary Pastes [12.6.3] Manufacturer -  
General 

Manufacturing

3 10 - Eggs and egg 
products

10.2 - Egg products Liquid Egg Products 
[10.2.1]

Manufacturer -  
General 

Manufacturing

4 04 - Fruits and 
vegetables (including 

mushrooms and fungi, 
roots and tubers, fresh 

pulses and legumes, 
and aloe vera), 

04.1 - Fruits Fruits and Vegetable 
Chutney [04.1.2.6]

Relabeller -  
General 

Manufacturing
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Sl.No. Food Category Sub-Food Category Product Kind of Business

seaweeds, and nuts 
and seeds

Manufacturer Premises Details

FSSAI Lic. No. Name of 
Manufacturer

Address Capacity Unit Action

11221332000848 M/S MOTHER 
HOOD FOODS 

( BON BOJANAM)/
SWAPNA ARUN

SURVEY NO 61 1ST 
CROSS,VAAISHNODEVI INDUSTRIAL 

LAYOUT,PHASE 3 KUMBALGUDU 
VILLAGE KENGERI HOBLI 

BANGALORE, B.B.M.P West, 
Karnataka, 560074

0.10 MT 
Per 
Day

View 
NOC

5 04 - Fruits and 
vegetables (including 

mushrooms and fungi, 
roots and tubers, fresh 

pulses and legumes, 
and aloe vera), 

seaweeds, and nuts 
and seeds

04.2 - Vegetables 
(including mushrooms 

and fungi, roots and 
tubers, pulses and 
legumes, and aloe 

vera), seaweeds, and 
nuts and seeds

Frozen Curried 
Vegetables/Ready-to-

Eat Vegetables 
[04.2.2.8]

Relabeller -  
General 

Manufacturing

Manufacturer Premises Details

FSSAI Lic. No. Name of 
Manufacturer

Address Capacity Unit Action

10019044001749 Vista Processed 
Foods Private 

Limited

5th KM, Sy. No. 688/2, 689, 690, 
691/1 Bangalore Road, Vempalli 
village, Madanapalle (M), Andhra 

Pradesh, Chittoor, Andhra Pradesh, 
517325

55.00 MT 
Per 
Day

View 
NOC

10014063000331 Vista Processed 
Foods Private 

Limited

C/o Pagro Frozen Foods, Private 
Limited, Village Jalbheri 

Gehlan,adjoining G. T. Road, Near 
Sadhugarh , Fatehgarh Sahib , 

Punjab, 140406

60.00 MT 
Per 
Day

View 
NOC

10012022000443 Vista Processed 
Foods Private 

Limited

M-75,M-78 ,MIDC Industrial Area,
Taloja, Panvel, Raigad, Maharashtra, 

410208

48.00 MT 
Per 
Day

View 
NOC

6 07 - Bakery products 07.1 - Bread and 
ordinary bakery wares 

and mixes

Bread and Bread-Type 
Products [07.1.1]

Relabeller -  
General 

Manufacturing

Manufacturer Premises Details

FSSAI Lic. No. Name of 
Manufacturer

Address Capacity Unit Action

11221334002413 ARMAN FOODTECH 
PRIVATE LIMITED

NO 11,12 OFF HOSUR ROAD 
SINGASANDRA BENGALURU 

560068, B.B.M.P South, Karnataka, 

0.80 MT 
Per 
Day

View 
NOC
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Sl.No. Food Category Sub-Food Category Product Kind of Business

Manufacturer Premises Details

FSSAI Lic. No. Name of 
Manufacturer

Address Capacity Unit Action

560068

7 01 - Dairy products and 
analogues, excluding 

products of food 
category 2.0

01.6 - Cheese and 
analogues

Cream Cheese 
(Rahmfrischkase) 

[01.6.1]

Repacker -  General 
Manufacturing

8 01 - Dairy products and 
analogues, excluding 

products of food 
category 2.0

01.6 - Cheese and 
analogues

Processed Cheese 
[01.6.4.1]

Repacker -  General 
Manufacturing

9 01 - Dairy products and 
analogues, excluding 

products of food 
category 2.0

01.6 - Cheese and 
analogues

Mozzarella Cheese 
[1.6.1]

Repacker -  General 
Manufacturing

10 04 - Fruits and 
vegetables (including 

mushrooms and fungi, 
roots and tubers, fresh 

pulses and legumes, 
and aloe vera), 

seaweeds, and nuts 
and seeds

04.1 - Fruits Untreated fresh fruit 
[4.1.1.1]

Repacker -  General 
Manufacturing

11 04 - Fruits and 
vegetables (including 

mushrooms and fungi, 
roots and tubers, fresh 

pulses and legumes, 
and aloe vera), 

seaweeds, and nuts 
and seeds

04.1 - Fruits Peeled or cut, 
minimally processed 

fruit [4.1.1.3]

Repacker -  General 
Manufacturing

12 04 - Fruits and 
vegetables (including 

mushrooms and fungi, 
roots and tubers, fresh 

pulses and legumes, 
and aloe vera), 

seaweeds, and nuts 
and seeds

04.2 - Vegetables 
(including mushrooms 

and fungi, roots and 
tubers, pulses and 
legumes, and aloe 

vera), seaweeds, and 
nuts and seeds

Untreated fresh 
vegetables [4.2.1.1]

Repacker -  General 
Manufacturing

13 04 - Fruits and 
vegetables (including 

mushrooms and fungi, 
roots and tubers, fresh 

pulses and legumes, 
and aloe vera), 

seaweeds, and nuts 
and seeds

04.2 - Vegetables 
(including mushrooms 

and fungi, roots and 
tubers, pulses and 
legumes, and aloe 

vera), seaweeds, and 
nuts and seeds

Peeled, cut or 
shredded minimally 

processed vegetables 
[4.2.1.3]

Repacker -  General 
Manufacturing

Page 7 of 17 156



Kind Of Business:  Manufacturer - Proprietary Food
Production Capacity(MT / Day): 510

Sl.No. Food Category Sub-Food Category Product Kind of 
Business

1 09 - Fish and fish 
products, 

including molluscs, 
crustaceans, and 

echinoderms

09.2.2 - Frozen battered fish, 
fish fillets and fish products, 

including molluscs, 
crustaceans, and echinoderms

Amritsari  Ajwaini  
Machi  Pakoda

Manufacturer - 
Proprietary Food

2 09 - Fish and fish 
products, 

including molluscs, 
crustaceans, and 

echinoderms

09.3.1 - Fish and fish products, 
including molluscs, 

crustaceans, and echinoderms, 
marinated and/or in jelly

Gambas  Prawns Manufacturer - 
Proprietary Food

Kind Of Business:  Manufacturer - Exporter - Manufacturer

Sl.No Export Unit 
Type

Product 
Category

Name of Food Item(s) Quantit
y

Unit Per 
day/Per 
annum

Scope 
of 

Product 
Supply

1 Meat 
Processing 

Unit

08 - Meat and 
meat 

products, 
including 

poultry and 
game

1. Chicken sausages 2.
Chicken Salami 3.    Chicken 
Kebab 4.    Mutton Kebab 5.   

Marinated Chicken 6.    
Marinated Fish 7.    

Marinated Prawns 8.    
Marinated Mutton 9.    

Chicken Curries 10.    Mutton 
Curries 11.    Fish Curries

510.00 KG Per Day Only 
Exports

2 Meat 
Processing 

Unit

09 - Fish and 
fish products, 

including 
molluscs, 

crustaceans, 
and 

echinoderms

Fish Products 510.00 KG Per Day Only 
Exports

Kind Of Business:  Manufacturer - Fish and Fish Products
Production Capacity(Kg / day): 550

Sl.No. Food Category Sub-Food Category Product Kind of Business

1 09 - Fish and fish 
products, including 

molluscs, crustaceans, 
and echinoderms

09.1 - Fresh fish and fish 
products, including 

molluscs, crustaceans, and 
echinoderms

Live and Raw Bivalve 
Molluscs [09.1.2]

Manufacturer - 
Fish and Fish 

Products

2 09 - Fish and fish 
products, including 

molluscs, crustaceans, 
and echinoderms

09.2 - Processed fish and 
fish products, including 

molluscs, crustaceans, and 
echinoderms

Frozen fish fillets 
[09.2.1]

Manufacturer - 
Fish and Fish 

Products
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Sl.No. Food Category Sub-Food Category Product Kind of Business

3 09 - Fish and fish 
products, including 

molluscs, crustaceans, 
and echinoderms

09.2 - Processed fish and 
fish products, including 

molluscs, crustaceans, and 
echinoderms

Frozen Clam meat 
[09.2.1]

Manufacturer - 
Fish and Fish 

Products

4 09 - Fish and fish 
products, including 

molluscs, crustaceans, 
and echinoderms

09.2 - Processed fish and 
fish products, including 

molluscs, crustaceans, and 
echinoderms

Fresh and Quick Frozen 
Raw Scallop Products 

[09.2.1]

Manufacturer - 
Fish and Fish 

Products

5 09 - Fish and fish 
products, including 

molluscs, crustaceans, 
and echinoderms

09.2 - Processed fish and 
fish products, including 

molluscs, crustaceans, and 
echinoderms

Quick Frozen Fish Sticks 
(fish fingers), Fish 

Portions and Fish Fillets 
- Breaded or Battered

[09.2.2]

Manufacturer - 
Fish and Fish 

Products

6 09 - Fish and fish 
products, including 

molluscs, crustaceans, 
and echinoderms

09.2 - Processed fish and 
fish products, including 

molluscs, crustaceans, and 
echinoderms

Frozen Minced Fish 
Meat [09.2.3]

Manufacturer - 
Fish and Fish 

Products

7 09 - Fish and fish 
products, including 

molluscs, crustaceans, 
and echinoderms

09.2 - Processed fish and 
fish products, including 

molluscs, crustaceans, and 
echinoderms

Salted Fish/ dried salted 
fish [09.2.5]

Manufacturer - 
Fish and Fish 

Products

8 09 - Fish and fish 
products, including 

molluscs, crustaceans, 
and echinoderms

09.3 - Semi-preserved fish 
and fish products, 

including molluscs, 
crustaceans, and 

echinoderms

Fish pickles [09.3.2] Manufacturer - 
Fish and Fish 

Products

Kind Of Business:  Trade/Retail - Storage (Cold / Refrigerated)

Sl.No. Product(s)

1 01 - Dairy products and analogues, excluding products of food category 2.0

2 02 - Fats and oils, and fat emulsions

3 04 - Fruits and vegetables (including mushrooms and fungi, roots and tubers, fresh pulses and 
legumes, and aloe vera), seaweeds, and nuts and seeds

4 06 - Cereals and cereal products, derived from cereal grains, from roots and tubers, pulses, legumes 
and pith or soft core of palm tree, excluding bakery wares of food category 7.0

5 07 - Bakery products

6 08 - Meat and meat products, including poultry and game

7 09 - Fish and fish products, including molluscs, crustaceans, and echinoderms

8 10 - Eggs and egg products

9 11 - Sweeteners, including honey

10 12 - Salts, spices, soups, sauces, salads and protein products

11 14 - Beverages, excluding dairy products

12 15 - Ready-to-eat savouries

13 16 - Prepared Foods 

14 18- Indian Sweets and Indian Snacks & Savouries products
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Kind Of Business:  Trade/Retail - Wholesaler

Sl.No. Product(s)

1 01 - Dairy products and analogues, excluding products of food category 2.0

2 02 - Fats and oils, and fat emulsions

3 04 - Fruits and vegetables (including mushrooms and fungi, roots and tubers, fresh pulses and 
legumes, and aloe vera), seaweeds, and nuts and seeds

4 05 - Confectionery

5 06 - Cereals and cereal products, derived from cereal grains, from roots and tubers, pulses, legumes 
and pith or soft core of palm tree, excluding bakery wares of food category 7.0

6 07 - Bakery products

7 08 - Meat and meat products, including poultry and game

8 09 - Fish and fish products, including molluscs, crustaceans, and echinoderms

9 10 - Eggs and egg products

10 11 - Sweeteners, including honey

11 12 - Salts, spices, soups, sauces, salads and protein products

12 14 - Beverages, excluding dairy products

13 15 - Ready-to-eat savouries

14 16 - Prepared Foods 

15 18- Indian Sweets and Indian Snacks & Savouries products

Kind Of Business:  Trade/Retail - Retailer

Sl.No. Product(s)

1 01 - Dairy products and analogues, excluding products of food category 2.0

2 02 - Fats and oils, and fat emulsions

3 04 - Fruits and vegetables (including mushrooms and fungi, roots and tubers, fresh pulses and 
legumes, and aloe vera), seaweeds, and nuts and seeds

4 05 - Confectionery

5 06 - Cereals and cereal products, derived from cereal grains, from roots and tubers, pulses, legumes 
and pith or soft core of palm tree, excluding bakery wares of food category 7.0

6 07 - Bakery products

7 08 - Meat and meat products, including poultry and game

8 09 - Fish and fish products, including molluscs, crustaceans, and echinoderms

9 10 - Eggs and egg products

10 11 - Sweeteners, including honey

11 12 - Salts, spices, soups, sauces, salads and protein products

12 14 - Beverages, excluding dairy products

13 15 - Ready-to-eat savouries

14 16 - Prepared Foods 

15 18- Indian Sweets and Indian Snacks & Savouries products

Kind Of Business:  Trade/Retail - Distributor
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Sl.No. Product(s)

1 01 - Dairy products and analogues, excluding products of food category 2.0

2 02 - Fats and oils, and fat emulsions

3 04 - Fruits and vegetables (including mushrooms and fungi, roots and tubers, fresh pulses and 
legumes, and aloe vera), seaweeds, and nuts and seeds

4 05 - Confectionery

5 06 - Cereals and cereal products, derived from cereal grains, from roots and tubers, pulses, legumes 
and pith or soft core of palm tree, excluding bakery wares of food category 7.0

6 07 - Bakery products

7 08 - Meat and meat products, including poultry and game

8 09 - Fish and fish products, including molluscs, crustaceans, and echinoderms

9 10 - Eggs and egg products

10 11 - Sweeteners, including honey

11 12 - Salts, spices, soups, sauces, salads and protein products

12 14 - Beverages, excluding dairy products

13 15 - Ready-to-eat savouries

14 16 - Prepared Foods 

15 18- Indian Sweets and Indian Snacks & Savouries products

Kind Of Business:  Trade/Retail - Transportation (having a number of specialized 
vehicles like insulated refrigerated van/ wagon and milk tankers etc.)

Sl.No. Product(s)

1 01 - Dairy products and analogues, excluding products of food category 2.0

2 02 - Fats and oils, and fat emulsions

3 04 - Fruits and vegetables (including mushrooms and fungi, roots and tubers, fresh pulses and 
legumes, and aloe vera), seaweeds, and nuts and seeds

4 05 - Confectionery

5 06 - Cereals and cereal products, derived from cereal grains, from roots and tubers, pulses, legumes 
and pith or soft core of palm tree, excluding bakery wares of food category 7.0

6 07 - Bakery products

7 08 - Meat and meat products, including poultry and game

8 09 - Fish and fish products, including molluscs, crustaceans, and echinoderms

9 10 - Eggs and egg products

10 11 - Sweeteners, including honey

11 12 - Salts, spices, soups, sauces, salads and protein products

12 14 - Beverages, excluding dairy products

13 15 - Ready-to-eat savouries

14 16 - Prepared Foods 

15 18- Indian Sweets and Indian Snacks & Savouries products

Kind Of Business:  Exporters - Trader / Merchant
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Product detail is not applicable.
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Validation And Renewal Annexure

Form C
Government of India

Food Safety and Standards Authority of India
License under FSS Act, 2006

अनुज्ञिप्त संख्या / License Number: 11221302000092

Validity From Validity Upto Issued On Fee Paid Type Issuing 
Authority

21-01-2021 20-01-2022 21-01-2021 3000 INR New State Licensing 
Authority

21-01-2022 20-01-2023 10-02-2022 3900 INR Renewal State Licensing 
Authority

21-01-2022 20-01-2023 06-08-2022 1000 INR Modification* Central 
Licensing 
Authority

21-01-2022 20-01-2023 03-11-2022 1180 INR Modification Central 
Licensing 
Authority

21-01-2023 20-01-2028 16-11-2022 44250 INR Renewal Central 
Licensing 
Authority

21-01-2023 20-01-2028 15-09-2023 1180 INR Modification Central 
Licensing 
Authority

21-01-2023 20-01-2028 28-04-2024 1180 INR Modification Central 
Licensing 
Authority

Suspension History

S.No History Date

N/A

Current Status of License: License Issued
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Note:

Application for renewal of License can be filed as early as 180 days prior to expiry date of License. 1. 
You can file application for renewal or modification of License by login into FSSAI's Food Safety 
Compliance System(https://foscos.fssai.gov.in) with your user id and password or call us at 1800112100 
for any clarification.

FSSAI vide order number 15(31)2020/FoSCoS/RCD/FSSAIpt1-Part(4) dated 11th January 2023 allowed2.
Instant Renewal of License / Registration.

FSSAI vide order number 15(31)2020/ FoSCoS/ RCD/ FSSAI dated 29th October 2021 has allowed the3.
renewal of Licenses / Registration till 180 days of the expiry date subject to payment of penalty.

Modification* (if any) denotes the change in the Authority. Issuing Authority mentioned along with4.
Modification* is the Jurisdictional Authority with effect from the date of issuance of modified
license.
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Non-Form C Annexure

Government of India
Food Safety and Standards Authority of India

License under FSS Act, 2006

अनुज्ञिप्त संख्या / License Number: 11221302000092
Person in charge of operations

Name: Nivedya Vinod Qualification: Master of Science
Contact No: N/A Mobile No: 9082541516
Email-ID: fssai.deliveryhubs@freshalicious.in
Address : Charutha, Muliyil Nada, P O, Thiruvangad, Tiruvangad S. o, Tiruvangad, Kannur, Kerela
State: Karnataka District: Uttara Kannada
Pin Code: 670103 Photo Id Card: Aadhar Card
Photo Id No: 479874875377 Photo Id Expiry Date: N/A
FoSTaC No: Not Provided

Person responsible for complying with conditions of license(The person must be same as mentioned 
in Form IX, as per FSS Regulations, 2011)

Name: Soopi Ali Haji Qualification: Degree
Contact No: N/A Mobile No: 9082541516
Email-ID: fssai.deliveryhubs@freshalicious.in
Address : S/O: Ali Haji, Engapadali, Adresseri, Ponmundam, Malappuram,  Ponmudam, Kerala
State: Kerala District: Malappuram
Pin Code: 676106 Photo Id Card: Aadhar Card
Photo Id No: 992848126670 Photo Id Expiry Date: N/A

Place / स्थान: FSSAI Chennai
Issued On / िदनांक: 28-04-2024 (Modified License)

Designated Officer
Date : 28-04-2024 23:57:27
User Id : 108701
Verified through Mobile : 98XXXXXX33

Designated Officer

through Mobile :

License Issued On : 28-04-2024 23:57:27

Note: Any change in above details shall be immediately communicated to authorities. You can apply 
for modification of license for updation of details without any cost through Food Safety Compliance 
System (https://foscos.fssai.gov.in)
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Condition of License

All Food Business operators shall ensure that the following conditions are complied with at all times during 
the course of its Food Business.

Food Business Operators Shall:

Display a true copy of the license granted in Form C shall at all time at a prominent place in the premises.1.

Give necessary access to licensing authorities or their authorized personnel to the premises.2.

Inform authorities about any change or modifications in activities.3.

Employ at least one technical person to supervise the production process. The person supervising the4.
production process shall possess at least a degree in science with Chemistry/ Bio- chemistry/ Food and
nutrition/ Microbiology or a degree or diploma in Food Technology/ Dairy Technology/ Dairy
Microbiology/ Dairy chemistry/ Dairy engineering/ Oil technology/ Veterinary science / Hotel
management & Catering technology or any degree or diploma in any other discipline related to the
specific requirement of the business from a recognized university or institute or equivalent.

Furnish periodic annual return 1st April to 31 st March, with in 31 st May of each year. For collection/5.
handling/manufacturing of milk and milk product half yearly return also to be furnished as specified.

Ensure that no product other than the product indicated in the license / registration is produced in the6.
unit.

Maintain factory's sanitary and hygienic standards and workers hygiene as specified in the schedule-47.
according to the category of food business.

Maintain daily records of production, raw materials utilization and sales separately.8.

Ensure that the source and standards of raw material used are of optimum quality.9.

Food business operator shall not manufacture , store or expose for sale or permit the sale of any article of10.
food in any premises not effectively separated to the satisfaction of the licensing authority from any privy,
urine, sullage ,drain or place of storage of foul and waste matter

Ensure clean-in-place system (whatever necessary) for regular cleaning of machine & equipment.11.

Ensure testing of relevant chemical and/or microbiological contaminants in food products in accordance12.
with these regulation as frequency as required on the basis of historical data and risk assessment to
ensure production and delivery of safe food through own or NABLaccredited/FSSAI recognized labs atleast
once in six month.

Ensure that as much as possible the required temperature shall be maintained throughout the supply13.
chain from the place of procurement or sourcing till it reaches the end consumer including chilling,
transportation, storage etc.

The Manufacturer/ Importer/ Distributer shall buy and sell food products only from, or to , licensed /14.
registered vendors and maintain record thereof.
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Other Condition

Proprietors of hotels, restaurants and other food stalls who sell or expose for sale savouries, sweets or 1. 
other article of food shall put up a notice board containing separates lists of the articles which have been 
cooked in ghee, edible oil, vanaspati and other fats for the information of the intending purchasers.

Food business operator selling cooked or prepared food shall display a notice board containing the nature2.
of articles being exposed for sale.

Every manufacture (including ghani operator) or wholesale dealer in butter ,ghee ,vanaspti ,edible oils,3.
solvent extracted oil, de oiled meal, edible flour and any other fats shall minimum a register showing the
quantity of manufactured, received or sold, nature of oil seed used and quantity of de oiled meal and edible
flour used etc. as applicable and the destination of each consignment of the substances sent out from his
factory or place of business, and shall present such register for inspection whenever required to do so by
the licensing authority.

No producer or manufacturer or vegetable oil ,edible oil and their products shall be edible for license under4.
this act ,unless he has own laboratory facility for analytical testing of samples

Every sale and movement of stocks of solvents- extracted oil ,'semi refined' or 'raw grade I' , edible5.
groundnut flour or edible coconut flour ,or both by the producer shall be a sale or movement of stocks
directly to a registered user and not to any other person ,and no such sale or movement shall be effected
through any third party.

Every quantity of solvent-extracted oil ,edible groundnut flour or edible coconut flour ,or both purchased by6.
a registered user shall be used by him in his own factory entirely for the purpose intended and shall not be
re-sold or otherwise transferred to any other person :
Provided that nothing in this sub-clause shall apply to the sale or movement of the following:-

Karanjia oil1.
Kusum oil2.
Mahua oil3.
Neem oil4.
Tamarind seed oil5.
Edible groundnut flour bearing the I.S.I certification mark6.
Edible coconut flour bearing the I.S.I certificate mark7.

No food business operator shall sell or distribute or offer for sale or dispatch or deliver to any person for7.
purpose of sale any edible oil which is not packed, marked and labeled in the manner specified in the
regulations unless specifically exempted from this condition vide notification in the official Gazette issued in
the public interest by food safety commissioners in specific circumstances and for a specific period and for
reason to be recorded in writing.
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Procurement details for Chicken, Mutton & Seafood_2024

Mutton (Frigorifico Allana- Fssai No- 

10012022000344)

Month Year QTY (Kgs)
Jan 2024 3212

Feb 2024 3437

March 2024 4294

April 2024 4200

May 2024 3220

June 2024 11305

July 2024 9248

August 2024 5413.5

September 2024 6065

October 2024 4350

Chicken (Protac- Fssai No- 

11221302000092)

Month Year QTY (Kgs)
Jan 2024 232665.1

Feb 2024 232121.7

March 2024 231613.9

April 2024 227590.9

May 2024 264527.5

June 2024 137738

July 2024 260759.3

August 2024 339321.7

September 2024 226949.6

October 2024 163471.5

Fish (FR Shipment- Fssai No-  

11221334001583)

Month Year QTY (Kgs)
Jan 2024 27178

Feb 2024 23994.8

March 2024 25824

April 2024 18287.1

May 2024 24846.6

June 2024 23408.3

July 2024 23698.2

August 2024 22228.3

September 2024 22240.3

October 2024 16236.9
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ಕಣ್ಣೂರು ಗ್ರಾಮ ಪಂಚಾಯಿತಿ ಕಾರ್ಯಾಲಯ

ಬೆಂಗಳೂರು ಪೂರ್ವ ತಾಲ್ಲೂಕು ಬೆಂಗಳೂರು ಜಿಲ್ಲೆ

ಗ್ರಾಮೀಣಾಭಿವೃದ್ಧಿ ಮತ್ತು ಪಂಚಾಯತ್‌ ರಾಜ್‌ ಇಲಾಖೆ
ಕರ್ನಾಟಕ  ಸರ್ಕಾರ

ವಾಣಿಜ್ಯ, ವ್ಯಾಪಾರ, ವಸತಿಯೇತರ ವ್ಯವಹಾರದ ಲೈಸೆನ್ಸ್ ಪತ್ರ

ಗ್ರಾಮ ಪಂಚಾಯಿತಿಯ ಅಧಿಕಾರ ವ್ಯಾಪ್ತಿಯೊಳಗೆ ಇರುವ ಸ್ಥಳದಲಿ ವಾಣಿಜ್ಯ ವ್ಯವಹಾರದ ಉದ್ದೇಶಕ್ಕಾಗಿ ಹೊಸ ಲೈಸೆನ್ಸ್ ಪಡೆಯಲು ನಿಮ್ಮಿಂದ ದಿನಾಂಕ: 02.07.2024 ರಂದು ಸ್ವೀಕರಿಸಲಾದ ಅರ್ಜಿಯ ಪ್ರಕಾರ ಕಣ್ಣೂರು ಗ್ರಾಮದ ಕೃಷಿ ಭೂಮಿಯಲ್ಲಿನ ಆಸ್ತಿ ಯಲ್ಲಿ , ವಾಣಿಜ್ಯ ವ್ಯವಹಾರದ ಉದ್ದೇಶದ Fish cutting and processing unit ವ್ಯವಹರಣೆ ನಡೆಸಲು ಕರ್ನಾಟಕ ಗ್ರಾಮ ಸ್ವರಾಜ್ ಮತ್ತು ಪಂಚಾಯತ್ ರಾಜ್ ಅಧಿನಿಯಮ, 1993 ರ ಪ್ರಕರಣ 67,68,69 ಮತ್ತು 70 ರಂತೆ ಲೈಸೆನ್ಸ್ ಅನ್ವಯವಾಗುವ ಉಪಬಂಧಗಳಿಗೆ ಅನುಗುಣವಾಗಿ ಈ ಕೆಳಕಂಡ ನಿಬಂಧನೆ ಹಾಗೂ ಷರತ್ತುಗಳಿಗೊಳಪಟ್ಟು ಈ ಪರವಾನಗಿ ನೀಡಲಾಗಿದೆ.

ಗ್ರಾಮ ಪಂಚಾಯಿತಿಯ ಅಧಿಕಾರ ವ್ಯಾಪ್ತಿಯೊಳಗೆ ಇರುವ ಸ್ಥಳದಲಿ ವಾಣಿಜ್ಯ ವ್ಯವಹಾರದ ಉದ್ದೇಶಕ್ಕಾಗಿ ಹೊಸ ಲೈಸೆನ್ಸ್ ಪಡೆಯಲು ನಿಮ್ಮಿಂದ ದಿನಾಂಕ: 02.07.2024 ರಂದು ಸ್ವೀಕರಿಸಲಾದ ಅರ್ಜಿಯ ಪ್ರಕಾರ ಕಣ್ಣೂರು ಗ್ರಾಮದ ಕೃಷಿ ಭೂಮಿಯಲ್ಲಿನ ಆಸ್ತಿ ಯಲ್ಲಿ , ವಾಣಿಜ್ಯ ವ್ಯವಹಾರದ ಉದ್ದೇಶದ Fish cutting and processing unit ವ್ಯವಹರಣೆ ನಡೆಸಲು ಕರ್ನಾಟಕ ಗ್ರಾಮ ಸ್ವರಾಜ್ ಮತ್ತು ಪಂಚಾಯತ್ ರಾಜ್ ಅಧಿನಿಯಮ, 1993 ರ ಪ್ರಕರಣ 67,68,69 ಮತ್ತು 70 ರಂತೆ ಲೈಸೆನ್ಸ್ ಅನ್ವಯವಾಗುವ ಉಪಬಂಧಗಳಿಗೆ ಅನುಗುಣವಾಗಿ ಈ ಕೆಳಕಂಡ ನಿಬಂಧನೆ ಹಾಗೂ ಷರತ್ತುಗಳಿಗೊಳಪಟ್ಟು ಈ ಪರವಾನಗಿ ನೀಡಲಾಗಿದೆ.

ಗ್ರಾಮ ಪಂಚಾಯಿತಿಯ ಅಧಿಕಾರ ವ್ಯಾಪ್ತಿಯೊಳಗೆ ಇರುವ ಸ್ಥಳದಲಿ ವಾಣಿಜ್ಯ ವ್ಯವಹಾರದ ಉದ್ದೇಶಕ್ಕಾಗಿ ಹೊಸ ಲೈಸೆನ್ಸ್ ಪಡೆಯಲು ನಿಮ್ಮಿಂದ ದಿನಾಂಕ: 02.07.2024 ರಂದು ಸ್ವೀಕರಿಸಲಾದ ಅರ್ಜಿಯ ಪ್ರಕಾರ ಕಣ್ಣೂರು ಗ್ರಾಮದ ಕೃಷಿ ಭೂಮಿಯಲ್ಲಿನ ಆಸ್ತಿ ಯಲ್ಲಿ , ವಾಣಿಜ್ಯ ವ್ಯವಹಾರದ ಉದ್ದೇಶದ Fish cutting and processing unit ವ್ಯವಹರಣೆ ನಡೆಸಲು ಕರ್ನಾಟಕ ಗ್ರಾಮ ಸ್ವರಾಜ್ ಮತ್ತು ಪಂಚಾಯತ್ ರಾಜ್ ಅಧಿನಿಯಮ, 1993 ರ ಪ್ರಕರಣ 67,68,69 ಮತ್ತು 70 ರಂತೆ ಲೈಸೆನ್ಸ್ ಅನ್ವಯವಾಗುವ ಉಪಬಂಧಗಳಿಗೆ ಅನುಗುಣವಾಗಿ ಈ ಕೆಳಕಂಡ ನಿಬಂಧನೆ ಹಾಗೂ ಷರತ್ತುಗಳಿಗೊಳಪಟ್ಟು ಈ ಪರವಾನಗಿ ನೀಡಲಾಗಿದೆ.

ಗ್ರಾಮ ಪಂಚಾಯಿತಿಯ ಅಧಿಕಾರ ವ್ಯಾಪ್ತಿಯೊಳಗೆ ಇರುವ ಸ್ಥಳದಲಿ ವಾಣಿಜ್ಯ ವ್ಯವಹಾರದ ಉದ್ದೇಶಕ್ಕಾಗಿ ಹೊಸ ಲೈಸೆನ್ಸ್ ಪಡೆಯಲು ನಿಮ್ಮಿಂದ ದಿನಾಂಕ: 02.07.2024 ರಂದು ಸ್ವೀಕರಿಸಲಾದ ಅರ್ಜಿಯ ಪ್ರಕಾರ ಕಣ್ಣೂರು ಗ್ರಾಮದ ಕೃಷಿ ಭೂಮಿಯಲ್ಲಿನ ಆಸ್ತಿ ಯಲ್ಲಿ , ವಾಣಿಜ್ಯ ವ್ಯವಹಾರದ ಉದ್ದೇಶದ Fish cutting and processing unit ವ್ಯವಹರಣೆ ನಡೆಸಲು ಕರ್ನಾಟಕ ಗ್ರಾಮ ಸ್ವರಾಜ್ ಮತ್ತು ಪಂಚಾಯತ್ ರಾಜ್ ಅಧಿನಿಯಮ, 1993 ರ ಪ್ರಕರಣ 67,68,69 ಮತ್ತು 70 ರಂತೆ ಲೈಸೆನ್ಸ್ ಅನ್ವಯವಾಗುವ ಉಪಬಂಧಗಳಿಗೆ ಅನುಗುಣವಾಗಿ ಈ ಕೆಳಕಂಡ ನಿಬಂಧನೆ ಹಾಗೂ ಷರತ್ತುಗಳಿಗೊಳಪಟ್ಟು ಈ ಪರವಾನಗಿ ನೀಡಲಾಗಿದೆ.

ಗ್ರಾಮ ಪಂಚಾಯಿತಿಯ ಅಧಿಕಾರ ವ್ಯಾಪ್ತಿಯೊಳಗೆ ಇರುವ ಸ್ಥಳದಲಿ ವಾಣಿಜ್ಯ ವ್ಯವಹಾರದ ಉದ್ದೇಶಕ್ಕಾಗಿ ಹೊಸ ಲೈಸೆನ್ಸ್ ಪಡೆಯಲು ನಿಮ್ಮಿಂದ ದಿನಾಂಕ: 02.07.2024 ರಂದು ಸ್ವೀಕರಿಸಲಾದ ಅರ್ಜಿಯ ಪ್ರಕಾರ ಕಣ್ಣೂರು ಗ್ರಾಮದ ಕೃಷಿ ಭೂಮಿಯಲ್ಲಿನ ಆಸ್ತಿ ಯಲ್ಲಿ , ವಾಣಿಜ್ಯ ವ್ಯವಹಾರದ ಉದ್ದೇಶದ Fish cutting and processing unit ವ್ಯವಹರಣೆ ನಡೆಸಲು ಕರ್ನಾಟಕ ಗ್ರಾಮ ಸ್ವರಾಜ್ ಮತ್ತು ಪಂಚಾಯತ್ ರಾಜ್ ಅಧಿನಿಯಮ, 1993 ರ ಪ್ರಕರಣ 67,68,69 ಮತ್ತು 70 ರಂತೆ ಲೈಸೆನ್ಸ್ ಅನ್ವಯವಾಗುವ ಉಪಬಂಧಗಳಿಗೆ ಅನುಗುಣವಾಗಿ ಈ ಕೆಳಕಂಡ ನಿಬಂಧನೆ ಹಾಗೂ ಷರತ್ತುಗಳಿಗೊಳಪಟ್ಟು ಈ ಪರವಾನಗಿ ನೀಡಲಾಗಿದೆ.

ನೀವು ಅರ್ಜಿಯೊಂದಿಗೆ ಹಾಜರುಪಡಿಸಿದ 1) ಬಾಡಿಗೆ/ಗುತ್ತಿಗೆ ಕರಾರು ಒಪ್ಪಂದ ಪತ್ರ 2) ಆಸ್ತಿ ತೆರಿಗೆ ಪಾವತಿ ರಶೀದಿ 3) ಇಸ್ವತ್ತು ನಮೂನೆ ಹಾಗೂ ಇತರೆ ದಾಖಲೆಗಳನ್ನು ಪರಿಶೀಲಿಸಿದೆ ಮತ್ತು ಲೈಸೆನ್ಸ್ ಸಂಖ್ಯೆ: TRL_01720/1502004002/24-25 ದಿನಾಂಕ: 02.07.2024 ರಂದು ಮಂಜೂರಾತಿ ನೀಡಿದೆ.

ನೀವು ಅರ್ಜಿಯೊಂದಿಗೆ ಹಾಜರುಪಡಿಸಿದ 1) ಬಾಡಿಗೆ/ಗುತ್ತಿಗೆ ಕರಾರು ಒಪ್ಪಂದ ಪತ್ರ 2) ಆಸ್ತಿ ತೆರಿಗೆ ಪಾವತಿ ರಶೀದಿ 3) ಇಸ್ವತ್ತು ನಮೂನೆ ಹಾಗೂ ಇತರೆ ದಾಖಲೆಗಳನ್ನು ಪರಿಶೀಲಿಸಿದೆ ಮತ್ತು ಲೈಸೆನ್ಸ್ ಸಂಖ್ಯೆ: TRL_01720/1502004002/24-25 ದಿನಾಂಕ: 02.07.2024 ರಂದು ಮಂಜೂರಾತಿ ನೀಡಿದೆ.

ನೀವು ಅರ್ಜಿಯೊಂದಿಗೆ ಹಾಜರುಪಡಿಸಿದ 1) ಬಾಡಿಗೆ/ಗುತ್ತಿಗೆ ಕರಾರು ಒಪ್ಪಂದ ಪತ್ರ 2) ಆಸ್ತಿ ತೆರಿಗೆ ಪಾವತಿ ರಶೀದಿ 3) ಇಸ್ವತ್ತು ನಮೂನೆ ಹಾಗೂ ಇತರೆ ದಾಖಲೆಗಳನ್ನು ಪರಿಶೀಲಿಸಿದೆ ಮತ್ತು ಲೈಸೆನ್ಸ್ ಸಂಖ್ಯೆ: TRL_01720/1502004002/24-25 ದಿನಾಂಕ: 02.07.2024 ರಂದು ಮಂಜೂರಾತಿ ನೀಡಿದೆ.

ಸಕಾಲ ಸಂಖ್ಯೆ: PR0022103058854 ಜಿಲ್ಲೆ: ಬೆಂಗಳೂರು ತಾಲ್ಲೂಕು: ಬೆಂಗಳೂರು ಪೂರ್ವ ಗ್ರಾಮ ಪಂಚಾಯಿತಿ: ಕಣ್ಣೂರು

ಲೈಸೆನ್ಸ್ ಸಂಖ್ಯೆ
ಆಸ್ತಿ ಗುರುತಿನ ಸಂಖ್ಯೆ

ಆಸ್ತಿ ಗುರುತಿನ ಸಂಖ್ಯೆ
ಆಸ್ತಿಯ ವರ್ಗೀಕರಣ ವ್ಯವಹರಣೆಯ ವಿಧ ಆಸ್ತಿಯ ಸ್ವರೂಪ

ವಿಸ್ತೀರ್ಣ
(ಚ.ಮೀ. ಗಳಲ್ಲಿ)

ವಿಸ್ತೀರ್ಣ
(ಚ.ಮೀ. ಗಳಲ್ಲಿ)

ನಿವೇಶನ ಕಟ್ಟಡ

312327.681

ಆರ್.ಸಿ.ಸಿ. ಟೆರೇಸ್, ಕಾಂಕ್ರೀಟ್/ಇಟ್ಟಿಗೆ ಗೋಡೆ, ಮೊಸಾಯಿಕ್/ರೆಡ್ ಆಕ್ಸೈಡ್ ಮಹಡಿ.

ಆರ್.ಸಿ.ಸಿ. ಟೆರೇಸ್, ಕಾಂಕ್ರೀಟ್/ಇಟ್ಟಿಗೆ ಗೋಡೆ, ಮೊಸಾಯಿಕ್/ರೆಡ್ ಆಕ್ಸೈಡ್ ಮಹಡಿ.

ಆರ್.ಸಿ.ಸಿ. ಟೆರೇಸ್, ಕಾಂಕ್ರೀಟ್/ಇಟ್ಟಿಗೆ ಗೋಡೆ, ಮೊಸಾಯಿಕ್/ರೆಡ್ ಆಕ್ಸೈಡ್ ಮಹಡಿ.

ಆರ್.ಸಿ.ಸಿ. ಟೆರೇಸ್, ಕಾಂಕ್ರೀಟ್/ಇಟ್ಟಿಗೆ ಗೋಡೆ, ಮೊಸಾಯಿಕ್/ರೆಡ್ ಆಕ್ಸೈಡ್ ಮಹಡಿ.

ವಾಣಿಜ್ಯಕೃಷಿ ಭೂಮಿಯಲ್ಲಿನ ಆಸ್ತಿ
1502004002

00800694

TRL_01720/1

502004002/24

­25

Soopi Ali Haji ಇವರಿಗೆ,

ಇ ಎಸ್ ಸಿ ಓ ಎಂ ಹೆಸರು :BESCOM     ಖಾತೆ ಸಂಖ್ಯೆ :4865525     ಆರ್. ಆರ್. ಸಂಖ್ಯೆ :AVHT41 
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ಅಳತೆ(ಮೀ. ಗಳಲ್ಲಿ) ಚೆಕ್ಕುಬಂದಿ

ಪೂರಕ ದಾಖಲೆಗಳು  ಸ್ವತ್ತಿನ ಭಾವಚಿತ್ರ
ಪೂರ್ವ / ಪಶ್ಚಿಮ ಉತ್ತರ / ದಕ್ಷಿಣ ಪೂರ್ವ ಪಶ್ಚಿಮ ಉತ್ತರ ದಕ್ಷಿಣ

Sy no

37/Remaining

Property

Sy No 42

/Road

Sy no

37

Rema

ining

Prope

rty

Sy No

42
Road

1) ಬಾಡಿಗೆ/ಗುತ್ತಿಗೆ ಕರಾರು ಒಪ್ಪಂದ ಪತ್ರ
2) ಆಸ್ತಿ ತೆರಿಗೆ ಪಾವತಿ ರಶೀದಿ
3) ಇಸ್ವತ್ತು ನಮೂನೆ

1) ಬಾಡಿಗೆ/ಗುತ್ತಿಗೆ ಕರಾರು ಒಪ್ಪಂದ ಪತ್ರ
2) ಆಸ್ತಿ ತೆರಿಗೆ ಪಾವತಿ ರಶೀದಿ
3) ಇಸ್ವತ್ತು ನಮೂನೆ

1) ಬಾಡಿಗೆ/ಗುತ್ತಿಗೆ ಕರಾರು ಒಪ್ಪಂದ ಪತ್ರ
2) ಆಸ್ತಿ ತೆರಿಗೆ ಪಾವತಿ ರಶೀದಿ
3) ಇಸ್ವತ್ತು ನಮೂನೆ

1) ಬಾಡಿಗೆ/ಗುತ್ತಿಗೆ ಕರಾರು ಒಪ್ಪಂದ ಪತ್ರ
2) ಆಸ್ತಿ ತೆರಿಗೆ ಪಾವತಿ ರಶೀದಿ
3) ಇಸ್ವತ್ತು ನಮೂನೆ

Soopi Ali Haji Ali Haji Sy No.42/4, Chikkagubbi

ಮಾಲೀಕರ ಹೆಸರು
ತಂದೆ/ತಾಯಿ/ಗಂಡ/
ಹೆಂಡತಿ ಹೆಸರು

ತಂದೆ/ತಾಯಿ/ಗಂಡ/
ಹೆಂಡತಿ ಹೆಸರು
ವಿಳಾಸ

ವಿತರಿಸಿದ ದಿನಾಂಕ
ಪ್ರಮಾಣ ಪತ್ರದ ದರ  (ರೂ.)

ಪ್ರಮಾಣ ಪತ್ರದ ದರ  (ರೂ.)
ರಶೀದಿ ಸಂಖ್ಯೆ  ವಿತರಿಸಿದ ಸ್ಥಳ  ಲೈಸೆನ್ಸ್ ಅವಧಿವಿತರಿಸಿದವರು

16/07/2024 25000

01720/15020

04002/24-

25

ಕಣ್ಣೂರು 12 ತಿಂಗಳುMUNICHIK

KAIAH N

ಷರತ್ತುಗಳು;

1. ಈ ಪರವಾನಗಿ ಪತ್ರವು ವಿದ್ಯುನ್ಮಾನ ಸಹಿಯನ್ನು ಹೊಂದಿದ್ದು ಕೈ ಬರಹದ ಸಹಿಯ ಅವಶ್ಯಕತೆ ಇರುವುದಿಲ್ಲ.

2. ಗ್ರಾಮ ಪಂಚಾಯಿತಿ ಪರವಾನಗಿ ಪಡೆದ ನಂತರ ವ್ಯವಹರಣೆಗೆ ಸಂಬಂಧಿಸಿದ ಸಕ್ಷಮ ಪ್ರಾಧಿಕಾರಗಳಿಂದ ಅನುಮತಿ ಪಡೆಯುವುದು ಕಡ್ಡಾಯವಾಗಿರುತ್ತದೆ.

2. ಗ್ರಾಮ ಪಂಚಾಯಿತಿ ಪರವಾನಗಿ ಪಡೆದ ನಂತರ ವ್ಯವಹರಣೆಗೆ ಸಂಬಂಧಿಸಿದ ಸಕ್ಷಮ ಪ್ರಾಧಿಕಾರಗಳಿಂದ ಅನುಮತಿ ಪಡೆಯುವುದು ಕಡ್ಡಾಯವಾಗಿರುತ್ತದೆ.
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4. ಲೈಸೆನ್ಸ್ ದಾರರು ಶುಲ್ಕದೊಂದಿಗೆ ಲೈಸೆನ್ಸ್ ನವೀಕರಿಸಲು ಮಾರ್ಚ್ 31 ಅಂತಿಮ ದಿನವಾಗಿರುತ್ತದೆ. ತಪ್ಪಿದ್ದಲ್ಲಿ ಮಾಸಿಕ ಶೇಕಡ 2ರ ದಂಡದ ರೂಪದಲ್ಲಿ ಹೆಚ್ಚಿನ ಫೀಜನ್ನು ಪಾವತಿಸತಕ್ಕದ್ದು.

4. ಲೈಸೆನ್ಸ್ ದಾರರು ಶುಲ್ಕದೊಂದಿಗೆ ಲೈಸೆನ್ಸ್ ನವೀಕರಿಸಲು ಮಾರ್ಚ್ 31 ಅಂತಿಮ ದಿನವಾಗಿರುತ್ತದೆ. ತಪ್ಪಿದ್ದಲ್ಲಿ ಮಾಸಿಕ ಶೇಕಡ 2ರ ದಂಡದ ರೂಪದಲ್ಲಿ ಹೆಚ್ಚಿನ ಫೀಜನ್ನು ಪಾವತಿಸತಕ್ಕದ್ದು.

5. ವ್ಯಾಪಾರ ವಹಿವಾಟಿನಿಂದ ಕೊಳಚೆ ನೀರು/ತ್ಯಾಜ್ಯ ನೀರು ಮತ್ತು ಇತರೆ ತ್ಯಾಜ್ಯ ವಸ್ತುಗಳಿಂದ ಸಾರ್ವಜನಿಕರ ಆರೋಗ್ಯಕ್ಕೆ ಧಕ್ಕೆಯಾಗದಂತೆ ಸೂಕ್ತ ರೀತಿಯಲ್ಲಿ ವಿಲೇ ಮಾಡತಕ್ಕದ್ದು. ಒಣ ಮತ್ತು ಹಸಿ ಕಸವನ್ನು ಕಡ್ಡಾಯವಾಗಿ ವಿಂಗಡಿಸಿ ವಿಲೇವಾರಿ ಮಾಡುವುದು.

5. ವ್ಯಾಪಾರ ವಹಿವಾಟಿನಿಂದ ಕೊಳಚೆ ನೀರು/ತ್ಯಾಜ್ಯ ನೀರು ಮತ್ತು ಇತರೆ ತ್ಯಾಜ್ಯ ವಸ್ತುಗಳಿಂದ ಸಾರ್ವಜನಿಕರ ಆರೋಗ್ಯಕ್ಕೆ ಧಕ್ಕೆಯಾಗದಂತೆ ಸೂಕ್ತ ರೀತಿಯಲ್ಲಿ ವಿಲೇ ಮಾಡತಕ್ಕದ್ದು. ಒಣ ಮತ್ತು ಹಸಿ ಕಸವನ್ನು ಕಡ್ಡಾಯವಾಗಿ ವಿಂಗಡಿಸಿ ವಿಲೇವಾರಿ ಮಾಡುವುದು.

6. ವಾಯು ಮಾಲಿನ್ಯ/ಶಬ್ಧಮಾಲಿನ್ಯ ಉಂಟಾಗದಂತೆ ಕ್ರಮವಹಿಸುವ ಬಗ್ಗೆ ಪ್ರಸ್ತುತ ಚಾಲ್ತಿಯಲ್ಲಿರುವ ನಿಯಮಗಳನ್ವಯ ಕ್ರಮವಹಿಸತಕ್ಕದ್ದು. ತಪ್ಪಿದ್ದಲ್ಲಿ ಪ್ರಸ್ತುತ ಜಾರಿಯಲ್ಲಿರುವ ನಿಯಮಗಳಂತೆ ಕಾನೂನು ಕ್ರಮ ಕೈಗೊಳ್ಳಲಾಗುವುದು.

6. ವಾಯು ಮಾಲಿನ್ಯ/ಶಬ್ಧಮಾಲಿನ್ಯ ಉಂಟಾಗದಂತೆ ಕ್ರಮವಹಿಸುವ ಬಗ್ಗೆ ಪ್ರಸ್ತುತ ಚಾಲ್ತಿಯಲ್ಲಿರುವ ನಿಯಮಗಳನ್ವಯ ಕ್ರಮವಹಿಸತಕ್ಕದ್ದು. ತಪ್ಪಿದ್ದಲ್ಲಿ ಪ್ರಸ್ತುತ ಜಾರಿಯಲ್ಲಿರುವ ನಿಯಮಗಳಂತೆ ಕಾನೂನು ಕ್ರಮ ಕೈಗೊಳ್ಳಲಾಗುವುದು.

7. ವ್ಯಾಪಾರ ವಹಿವಾಟು ನಡೆಸುವ ಸ್ಥಳಗಳಲ್ಲಿ ಸ್ವಚ್ಛತೆಯನ್ನು ಕಾಪಾಡಿಕೊಂಡು ಬರತಕ್ಕದ್ದು. ಆಗಿಂದಾಗ್ಗೆ ಸೊಳ್ಳೆ ನೊಣಗಳು ಉತ್ಪತ್ತಿಯಾಗದಂತೆ/ರೋಗ ರುಜಿನ ಹರಡದಂತೆ ಸೊಳ್ಳೆ ನಾಶಕ ಬ್ಲೀಚಿಂಗ್ ಪೌಡರ್ , ಫಿನಾಯಿಲ್ ಗಳನ್ನು ಸಿಂಪಡಣೆ ಮಾಡಿ ಗ್ರಾಮ ಪಂಚಾಯಿತಿಗೆ ಮಾಹಿತಿ ನೀಡತಕ್ಕದ್ದು.

7. ವ್ಯಾಪಾರ ವಹಿವಾಟು ನಡೆಸುವ ಸ್ಥಳಗಳಲ್ಲಿ ಸ್ವಚ್ಛತೆಯನ್ನು ಕಾಪಾಡಿಕೊಂಡು ಬರತಕ್ಕದ್ದು. ಆಗಿಂದಾಗ್ಗೆ ಸೊಳ್ಳೆ ನೊಣಗಳು ಉತ್ಪತ್ತಿಯಾಗದಂತೆ/ರೋಗ ರುಜಿನ ಹರಡದಂತೆ ಸೊಳ್ಳೆ ನಾಶಕ ಬ್ಲೀಚಿಂಗ್ ಪೌಡರ್ , ಫಿನಾಯಿಲ್ ಗಳನ್ನು ಸಿಂಪಡಣೆ ಮಾಡಿ ಗ್ರಾಮ ಪಂಚಾಯಿತಿಗೆ ಮಾಹಿತಿ ನೀಡತಕ್ಕದ್ದು.

7. ವ್ಯಾಪಾರ ವಹಿವಾಟು ನಡೆಸುವ ಸ್ಥಳಗಳಲ್ಲಿ ಸ್ವಚ್ಛತೆಯನ್ನು ಕಾಪಾಡಿಕೊಂಡು ಬರತಕ್ಕದ್ದು. ಆಗಿಂದಾಗ್ಗೆ ಸೊಳ್ಳೆ ನೊಣಗಳು ಉತ್ಪತ್ತಿಯಾಗದಂತೆ/ರೋಗ ರುಜಿನ ಹರಡದಂತೆ ಸೊಳ್ಳೆ ನಾಶಕ ಬ್ಲೀಚಿಂಗ್ ಪೌಡರ್ , ಫಿನಾಯಿಲ್ ಗಳನ್ನು ಸಿಂಪಡಣೆ ಮಾಡಿ ಗ್ರಾಮ ಪಂಚಾಯಿತಿಗೆ ಮಾಹಿತಿ ನೀಡತಕ್ಕದ್ದು.

8. ಪರವಾನಗಿ ಪಡೆದ ವ್ಯವಹಾರಕ್ಕೆ ಹೊರತಾಗಿ, ಬೇರೆ ಅಥವಾ ಯಾವುದೇ ಕಾನೂನುಬಾಹಿರ ಚಟುವಟಿಕೆಗಳ ಉದ್ದೇಶಕ್ಕೆ ಬಯಸಿದ್ದಲ್ಲಿ ಲೈಸೆನ್ಸ್ ರದ್ದುಪಡಿಸಿ ಕಾನೂನು ಕ್ರಮ ಜರುಗಿಸಲಾಗುವುದು.

8. ಪರವಾನಗಿ ಪಡೆದ ವ್ಯವಹಾರಕ್ಕೆ ಹೊರತಾಗಿ, ಬೇರೆ ಅಥವಾ ಯಾವುದೇ ಕಾನೂನುಬಾಹಿರ ಚಟುವಟಿಕೆಗಳ ಉದ್ದೇಶಕ್ಕೆ ಬಯಸಿದ್ದಲ್ಲಿ ಲೈಸೆನ್ಸ್ ರದ್ದುಪಡಿಸಿ ಕಾನೂನು ಕ್ರಮ ಜರುಗಿಸಲಾಗುವುದು.

9. ಈ ಪರವಾನಿಗೆಯು ನಿರ್ದಿಷ್ಟ ಪಡಿಸಿರುವ ಉದ್ದೇಶಕ್ಕಾಗಿ ಮಾತ್ರ ವಿತರಿಸಿದ್ದು ಇದು ಇತರ ಸಕ್ಷಮ ಪ್ರಾಧಿಕಾರಗಳ ಷರತ್ತುಗಳಿಗೆ / ಅನುಮತಿಗೆ ಒಳಪಟ್ಟಿರುತ್ತದೆ.

9. ಈ ಪರವಾನಿಗೆಯು ನಿರ್ದಿಷ್ಟ ಪಡಿಸಿರುವ ಉದ್ದೇಶಕ್ಕಾಗಿ ಮಾತ್ರ ವಿತರಿಸಿದ್ದು ಇದು ಇತರ ಸಕ್ಷಮ ಪ್ರಾಧಿಕಾರಗಳ ಷರತ್ತುಗಳಿಗೆ / ಅನುಮತಿಗೆ ಒಳಪಟ್ಟಿರುತ್ತದೆ.

3. ಕರ್ನಾಟಕ ಗ್ರಾಮ ಸ್ವರಾಜ್ ಮತ್ತು ಪಂಚಾಯತ್ ರಾಜ್ ಅಧಿನಿಯಮ,1993ರ ಪ್ರಕರಣ 70(2) ರ ಅಡಿಯಲ್ಲಿ ಷರತ್ತು ಉಲ್ಲಂಘನೆಯ ಪ್ರಕರಣಗಳಲ್ಲಿ ಪರವಾನಗಿ ಅಮಾನತ್ತಿನಲ್ಲಿಡುವ ಅಥವಾ ರದ್ದುಗೊಳಿಸುವ ಅಧಿಕಾರವನ್ನು ಗ್ರಾಮ ಪಂಚಾಯಿತಿಯು ಹೊಂದಿರುತ್ತದೆ.

3. ಕರ್ನಾಟಕ ಗ್ರಾಮ ಸ್ವರಾಜ್ ಮತ್ತು ಪಂಚಾಯತ್ ರಾಜ್ ಅಧಿನಿಯಮ,1993ರ ಪ್ರಕರಣ 70(2) ರ ಅಡಿಯಲ್ಲಿ ಷರತ್ತು ಉಲ್ಲಂಘನೆಯ ಪ್ರಕರಣಗಳಲ್ಲಿ ಪರವಾನಗಿ ಅಮಾನತ್ತಿನಲ್ಲಿಡುವ ಅಥವಾ ರದ್ದುಗೊಳಿಸುವ ಅಧಿಕಾರವನ್ನು ಗ್ರಾಮ ಪಂಚಾಯಿತಿಯು ಹೊಂದಿರುತ್ತದೆ.
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Freshalicious Super Bazaar Private Limited 
CIN No. U52590KA2015PTCO81601 

Reg Oce: #003, Classique Mansion, 6th Cross, HAL 2nd Stage. 
O OLD Airport Road, Bangalore-560 008 

The Zonal Officer 

Shivanagar 
Benga1ru 

Respected Sir, 

ISL. No 

Sub: 

BANGALORE 

Rer. 

1 

We acknowledge the receipt of the above referred Show Cause Notice via registered post witk 
åcknowicdgement due on 15th lanuary, 2025. 

Reply to the Show Cause notice dated 97.01.2025 

We take inis matter seriously and are commited to ensuring full conpliance with al! relevan 
sianiards and regulatory requirements., Please find below our response to each olbservation: 

Show Causc notice No. KSPCB/Z0-EAST/RO-MDF/SCN/2024-25/352, D 
07.01 2025 

Cbservations 

Khata No. 42, Chikkagqubbi Village, Bangalore East Taluk, Bangalore (Urban)- S60 077 
GTIN # 29AACCF612161ZT 

You have been disposing off the ETP STP has been established and is vorking 
effiuents.,without trcatment usingin our premises. Menthly periormance avd 
tar:kers ilcgally. test reports are cnclcsed. 

SEO-BY 

ALAPPUZHA 
AP I/842A, Manakkattu Building, 
Aroor, Aroor, Alappuzha, 
Kerala - 688 534 

Date: January 17, 2025 

GTIN #32AACCF6121G1Z6 

Reply to the Observations 

Monthiy water test reporis, ETP/STF log and 
performance reporis are naintained, Sac1pie 
log sheets, water iest repors and per iorr:aCre ! 
reports are attached for refere:ce. 
Excess treated water is disposed of througii 
vendors who arc using the same for irrigatiun i 
purposes in agricult ure fields as our troated i 
water contains only organic fe:tilizing i 
properties. We use only food grade chemicals 

for cleaning and disinfection as per fSSAI 
guidelines. Attached MSDS and usage derails of the cleaning chemicals. No hazaracus chemicals are used anywhere in our prenises. 
List of documents attached 
1)a) ETP L.og- Dated- 02/0: /2k 
b)STP Log- Dated- 02/01/25 tNa 

NOIDA NCR 
Kata No.00039, Khasra No. 393/1. Village Asgarpur Jagir, Gautam Buddha Nagar, Noida (U.P)- 203 207 
GTIN #09AACCF6121G1ZV 

CHENNAI 
8th Floor, Requs Business Center, Pantheon Road, Egmore, 
Chennai -600 008 

GTIN33AACCP6121G1Z4 197



Image 
Attached 

Image 
Attached 

Image 
Attached 

Image-1 
The 

Treated water is disposed of through vendors 
carrying who have agrccd to use our water for 

waste-untreated effluents can beagricultural purposes. Declaration & PLD 
seen 

Image-2 

be seen 

vchiclc 

2) a) ETP performance report of the last 
month from our ETP/STP operator Gencx. 

b)Water test report of the last month is 

attached 

Image-3 
Permanent arrangements made tor 

3) Energy consumption Meter reading Log 

4) a)Usage details- D10 (Food Grade chemical) 
b) MSDS 

be seen 

permit & acknowledgement of the vendors 
attached. 

List of documents attachcd: 

5) Vendor declaration for treated water used 
for irrigation in survey number 
6)a) PCB permit for vendor attached-1st 

vendor 

Illegal disposal of untreated irrigation. Declaration & PCB permit & 

effluents into the natural nalla canacknowledgement of the vendors attached 

b) PCB permit for vendor attached-2nd vendor 

All treated water taken from us is used for 

List of documents attached: 

5) Vendor declaration for treated water used 
for irrigation 
6)a) PCB permit for vendor attachcd-1st 

vendor 

b) PCB permit for vendor attached-2nd vendor 

Arrangements are made for internal gardening 
& attached pictures of the garden, factory 

the disposal of effluents illegally can premises and surroundings.. 

List of documents attached: 

7)a) Pictures of garden and factory premises, 
surroundings, pro cessing area arc attached 
b) Picturc of the encrgy meter 

Frts 
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Image 
Attached 

4 

2 

3. 

Image-4 
The vehicle bearing number KA 
59-0294 used for such illegal 
disposal can be seen 

I nere was lot of fly and odour 

nuisance observed 

It was also observed that you have We do not have any slaughter operations in been slaughtering the animals at this premiscs. Dresscd carcasses of animals 
your premises. The slaughtering are procured through approved and licensed 
can been done at the slaughter slaughter houses/processing plants as per 
house and only the cutting and FSSAI requirements. Records atlachcd for 
packing is permitted your reference. 

premises 

The Vendor has declarcd that the trcated 
water is used for irrigation and it is disposcd 
for irrigation purpose on privae laid 

near 

List of documents attachcd: 

your 

5)Vendor declaration for trecatcd water uscd 
for irrigation 

List of documents attached 

The entire operations were being The entire operation is arried out as per 
donc in unhygicnic way. 

8) Sample copy of Chicken carcass receiving 
DC fromn vendor, all set of docs received from 

vendor. FSSAI license of vendor and slaughter 
house FSSAI License. 

9) a)Sample copy of Mutton carcass receiving 
DC from vendor ,all set of docs received from 
vendor 

b)FSSAI license of vendor. 

regulations of the Food Safcty Standards 
Authority of India- fssai and regular inspcction 
has been carried out by both Central and State 
FSSAI officers several times in the past. 

Schedule IV audit of operations has been 
conducted as per fssai requirements and 
records available. Both proccssing arca and 
surroundings are maintained in clean and 
hygienic condition and pictures are attached 
for reference. 

List of documents attached: 

7)a)Pictures of garden and factory premises, 
surroundings, processing area are attached 
10) Schedule IV audit report 

We have not received any complaints from the 
surrounding neighbourhood. We will take 
corrective actions to further improvc the 
performance of the ETP. 
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5. 

6. 

It was shocking to see that above 50 
workers are staying at the same 
location in a very unhygienic and 
polluted atmosphere and this could 
have serious health effects on them 
and their children. 

Directed to furnish the information 

on the Solid Waste disposal 

We havc carricd out air quality monitoring at 

our premises by NAL LABS LLP (NABL 

Accredited), Report No- NAL/2024-25/3513, 
Dt-20.11.2024.Report is attached 

referencc. 

List of documents attached: 

11) Air quality monitoring report 

There are no workers who arc staying in this 
premises. All our workers reside outside the 
premises. The Senior Labour Inspector has 
inspected our premises on Dt-29/08/24. 
Digital cloud based attendance of all workers 
are maintained 

Duty entry time and exit time with cloud 
based face recognition biometric records are 
maintained. 

There is no pollution in our premises and a 
monitoring report attached for reference 
along with pictures of our premisc and 
surroundings & insidc proccssing arca 
attached which is inspected by the FSSAI 
regularly. 

We have carried out air quality monitoring at 
our premises by NAL LABS LLP (NABL 
Accredited), Report No- NAL/2024-25/3513, Dt-20.11.2024 

List of documents attachcd: 

for 

11) Air monitoring report. 
12) Worker attendance - cloud based face 
recognition software with time in and time out 
are available for verification. 

Solid waste is purchased by the vendor 
Previous month records attached 

List of documents attached: 
13) Last month solid waste purchase details of vendor 
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We trust the cxplanations and attached documents adequately address the obscrvations. We remain 
committcd to achicving and maintaining full compliance and are open to any additional fecdback or further 
inspection that may be required. We kindly request the concerned officer to guide us in any mitigation 
activity to be undertaken to remedy the situation & improve compliance. We are fully committed to carry out 
the direction of the KSPCB for compliance. 

Plcase do not hesitate to rcach out if you necd further clarification. 

Fozkreshalicjous Super Bazaar Pvt Ltd 

Renith* 
Authárised Signatory 

Enclosures 

LIST OF DOCUMENTS ATTACHED: 

Ma)ETP Log- Dated- 02/01/25 to 05/01/25 
b)STP Log- Dated- 02/01/25 to 05/01/25 
2) aETP performance report of the last month from our ETP/STP operator Gencx. 

)Water test report of the last month is attached 
3) Energy consumption Meter reading Log 
4ajUsage details- D10 (Food Grade chemical) 

b} MSDS 
SVendor declaration for treated water used for irrigation in survey number 

6)a) PCB permit for vendor attached-1 st vendor 
tyPCB permit for vendor attached-2nd vendor 
74a)Pictures of garden and factory premises, surroundings, processing area are attached 
byjcturc of the cncrgy meter 
8 Sample copy of Chicken carcass receiving DC from vendor, all set of docs received from vendor. 

FSSAMicense of vendor and slaughter house FSSAI License. 
9Ya)Sample copy of Mutton carcass receiving DC from vendor ,all set of docs received from vendor, 
bySSAI license of vendor 

10}Schedule IV audit report 
11Y Air quality monitoring report 
12YWorker attendance - cloud based face recognition software with time in and time out are 
available for verification. 
13/Last month solid waste purchase details of vendor 
14Noticc copy of KSPCB 
15) Envelope Cover 
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